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Haryana State Pollution Control Board
       REGIONAL OFFICE, LALA NEMI CHAND SINGHAL ENCLAVE, SOHNA ROAD

NEAR PUNJAB NATIONAL BANK, DHARUHERA
         Tele Fax:  01274-244241
E-Mail:  hspcbrodr@gmail.com

To
1.        The Deputy Commissioner
           Mohindergarh at Narnaul
2.        The Regional Director
           CPCB, Regional Directorate, Chandigarh
3.        The Associate Professor,
           IIT, New Delhi
4.        The Chief Medical Officer,

Narnaul, District Mohindergarh
5.        The Superintendent Engineer,

Public Health Engineering Department
           Narnaul, District Mohindergarh    
6.        The Divisional Forest Officer,

Forest Department, Narnaul, District Mohindergarh
7.        The Executive Engineer
           PWD B&R, Narnaul, District Mohindergarh
 

S u b . -      Minutes of the meeting held on 30.11.2021of Joint Committee       
constituted in compliance of NGT order dated 15.11.2021, (1) OA No.         
667/2018 titled as Mahendra Singh Vs. State of Haryana and Ors. (2) OA No.
679/2018 titled as TejpalVs. State of Haryana and Ors), (3)OA No. 599/2019,
titled as Bishamber Singh V/s State of Haryana & Ors.

 

           Kindly refer to the subject noted above, please find enclosed herewith the
minutes of the meeting held on 30.11.2021 of Joint Committee constituted in
compliance of NGT order dated 15.11.2021, (1) OA No. 667/2018 titled as Mahendra
Singh Vs. State of Haryana and Ors. (2) OA No. 679/2018 titled as TejpalVs. State
of Haryana and Ors), (3) OA No. 599/2019, titled as Bishamber Singh V/s State of
Haryana & Ors.at DC Camp office, Narnaul, District Mohindergarh. The next date of
hearing is fixed for 07.04.2022.
 

            Submitted for you kind information and necessary action, please.
 

DA/- Minutes of Meeting
 

CC:-   
A copy of above is forwarded to the Chairman, HSPCB, Panchkulafor kind

information and necessary action please.
                                                                                                                              
                 

                                   
Regional Officer
Dharuhera Region

File No.HSPCB-230006/6/2021-Region Dharuhera-HSPCB
I/83823/2021
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Minutes of the meeting held on 30.11.2021of Joint Committee constituted in compliance of 

NGT order dated 15.11.2021, (1) OA No. 667/2018 titled as Mahendra Singh Vs. State of 

Haryana and Ors. (2) OA No. 679/2018 titled as Tejpal Vs. State of Haryana and Ors), (3)OA 

No. 599/2019, titled as Bishamber Singh V/s State of Haryana & Ors. 
 

The Hon’ble NGT vide order dated 15.11.2021 in the matter of(1) OA No. 667/2018 titled as 

Mahendra Singh Vs. State of Haryana and Ors. (2) OA No. 679/2018 titled as Tejpal Vs. State of 

Haryana and Ors)., (3) OA No. 599/2019, titled as Bishamber Singh V/s State of Haryana & Ors. 

directed in para No. 16 that : 

“Let a six-member joint Committee of CPCB, State PCB, District Magistrate, Mahindragarh, 

jurisdictional Conservator of Forest, nominee of IIT Delhi with expertise on the subject of air 

pollution and a Pulmonologist, nominated by DG Health, Haryana meet within two weeksand 

ponder over the issue. The CPCB and the State PCB will be nodalagency for coordination and 

compliance. They may interact with the stakeholders, including the representatives of the stone 

crushers, who may beinformed about proceedings before this Tribunal by the State PCB, 

incoordination with any other concerned authorities, in an appropriatemanner by e-mail or 

otherwise. Any expenses to be incurred will be borneby the State PCB, subject to further orders. 

The District Magistrate mayprovide logistics for execution of the order. The Committee may give 

areport about the number of stone crushers and mineral grinding unitswhich can be allowed and 

subject to what conditions, having regard to airpollution load and adverse impact on public health. 

The report may befurnished within three months by e-mail at judicial-ngt@gov.in preferablyin the 

form of searchable PDF/ OCR Support PDF and not in the form ofImage PDF which may also be 

uploaded on the website of the State PCBfor information of all the affected stone crushers who will 

be at liberty tofile their comments, if any, to the report before this Tribunal within 15days of 

uploading of the report.” 

Accordingly, a meeting of six members committee as per the direction Hon’ble NGT was 

held on dated 30.11.2021 in compliance of Hon’ble NGT order dated 15.11.2021 in the matter of (1) 

OA No. 667/2018 titled as Mahendra Singh Vs. State of Haryana and Ors. (2) OA No. 679/2018 

titled as Tejpal Vs. State of Haryana and Ors)., (3) OA No. 599/2019, titled as Bishamber Singh V/s 

State of Haryana & Ors.Mohindergarh at Deputy Commissioner Camp OfficeNarnaul to submit the 
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compliance report well within the stipulated time period to Hon’ble National Green Tribunal, New 

Delhi.The list of officers attending the meeting is enclosed as Annexure- A. 

Sh.MohitMoudgil, Regional Officer, HSPCB has briefed the status of stone crushing and mineral 

grinding units established/operatedalongwith the study of carrying capacity previously conducted in 

compliance of Hon’ble NGT order dated 03.12.2020 in (1) OA No. 667/2018 titled as Mahendra 

Singh Vs. State of Haryana and Ors. (2) OA No. 679/2018 titled as TejpalVs. State of Haryana and 

Ors), (3) OA No. 599/2019, titled as Bishamber Singh V/s State of Haryana & Ors.  

During meeting, the following discussions wereheld:- 

1. Representative of IIT Delhi and CPCB advised that there is a need to develop an emission 

inventory for this area to understand the contributions of different sources to the PM10 

concentrations so that the necessary actions can be taken to ensure that the air quality 

standards prescribed by CPCB are met and also for developing the exhaustive emission 

inventory for the selected villages of the District;i) Inventory of source of pollution of whole of 

the District needs to be carried out. ii) Then AAQ monitoring needs to be carried out. 

Monitoring of all the source of pollution i.e. vehicle plying, hot spots, road dust, 

transportation, dust emission etc. needs to be carried out. iii) After that carrying capacity will 

be calculated.  

2. The joint committee discussed the issue that whether all the stone crushers are using treated 

water for sprinkling purpose from STP of PHED, if doing so then it would be ideal condition 

or from other sources. 

3. PWD, B&R Department, Narnaul should work upon to make the concrete roads as per their 

provisions in and around stone crushing zones and nearby villages to suppress the dust 

emission. 

4. Representative of IIT Delhi deliberated upon that why the stone crushing units / association 

not contributing in making the roads in and around the stone crushing zones. If they don’t 

contribute then they should reduce their crushing capacity accordingly. 

5. The joint committee discussed the health issues. Pulmonologist emphasized to identify the 

source of pollution and their effect on the employees working in stone crushing unit and 

surrounding villagers. He informed that,they have carried out study previously. For carrying 

out such kind of study, digital X ray machine is required for identifying silicosis patients.  For 
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such kind of study 250-300 patients are required to get better results. They can get help from 

Medanta Hospital mobile support. In this Civil Surgeon added that digital X-Ray can be got 

done in Civil Hospital, Narnaul.  

6. The Divisional Forest Officer needs to verify their necessary permission and green belt 

provided by the unit to the said site in question as per their applicable Laws/ Acts/ 

Notifications/ any orders amended from time to time in this regard and will compile report in 

this regard. 

7. The joint committee visited the stone crushing zones and mineral grinding unit and interacted 

with various stake holders.   

8. The Deputy Commissioner asked the members to develop the road map for further course of 

action in order to comply with the various directions in the NGT order which will be discussed 

in the next meeting, to be scheduled soon.  

The meeting ended with the vote of thanks to be chair 

 

10



11



Haryana State Pollution Control Board
       REGIONAL OFFICE, MAHENDRAGARH REGION AT DHARUHERA

 LALA NEMI CHAND SINGHAL ENCLAVE, SOHNA ROAD
NEAR PUNJAB NATIONAL BANK, DHARUHERA

         Tele Fax:  01274-244241
E-Mail:  hspcbromg@gmail.com

Time bound NGT
matter

To
               1.            The Associate Professor, Department of Civil Engineering
Block:V, Room:201,Indian Institute of Technology Delhi, Hauz Khas, New Delhi,
Email:- harshakota@civil.iitd.ac.in
                2.            The Regional Director, CPCB, Chandigarh

  Email:- sdave.cpcb@gmail.com
             3.         The Sub Divisional Magistrate, Narnaul, District Mahendragarh

  Email:- dfomgarh@yahoo.co.in
 

             4.            The Superintendent Engineer/All Executive Engineer                   
                                                    PHED, District Mahendragarh, Email:- 

5.         The Chief Medical Officer Narnaul, District Mahendragarh,
Email:- dhs.csmhn@hry.nic.in

6.         The Divisional Forest Officer, Mahendragarh
                        Email:- dfomgarh@yahoo.co.in

7.         The Xen, PWD (B&R), Narnaul, District Mahendragarh
                        Email:- pwd-eepd-narnaul@hry.nic.in

8.         The Mining Officer, Narnaul, District Mahendragarh
                        Email:- monarnaul@gmail.com

Sub.-   Minutes of the meeting held on 03.08.2022 at Mini Secretariat, Narnaul of
Joint Committee constituted in compliance of NGT order dated 15.11.2021, (1) OA
No. 667/2018 titled as Mahendra Singh Vs. State of Haryana and Ors. (2) OA No.
679/2018 titled as Tejpal Vs. State of Haryana and Ors), (3)OA No. 599/2019, titled
as Bishamber Singh V/s State of Haryana & Ors.

 

           Kindly refer to the subject noted above, please find enclosed herewith the Minutes
of the meeting held on 03.08.2022 at Mini Secretariat, Narnaul     of Joint Committee
constituted in compliance of NGT order dated 15.11.2021, (1) OA No. 667/2018 titled as
Mahendra Singh Vs. State of Haryana and Ors. (2) OA No. 679/2018 titled as Tejpal Vs.
State of Haryana and Ors), (3) OA No. 599/2019, titled as Bishamber Singh V/s State of
Haryana & Ors. The next date of hearing is fixed for 22.08.2022.
 
            Submitted for you kind information and necessary action as per minutes of meeting
and also requested to submit the required inputs/data within 07 days positively to this
office, please.

DA/- Minutes of Meeting 03.08.2022
CC:-   

A copy of above is forwarded the following for kind information and necessary
action please.

1.         The Chairman, HSPCB, Panchkula
2.         The Deputy Commissioner, Mahendragarh at Narnaul

                                                                                                                                                                                                                             
     

Regional Officer
                                                           Mahendragarh Region at Dharuhera

File No.HSPCB-230006/6/2021-Region Dharuhera-HSPCB
I/128325/2022
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;.N|lil U${l!lfl*itr:r:*r:;:::,:1 n c.mp ance .r NGr .rder da,ed(2) OA No. 67st2018 tiued as *ir"i rrlir,""#r t,rnn vs. State of Har
tiiled as Bishamber S

secrerariat, N.,n.ur 
iin gt v/"'!ir; fiff#, t, *Xili t#.m ;

The Hon'ble NGT virle ^r.{^, ,{^.^-,

:;:*ffi# jl]JjT_:i :i :: ;':1T:TJ::i:t,[,:]?ffi 
I ['

Haryana&ors directed'Jl,itiJl,irit:ee/201e' 
titred as Bishamber sinsh V/s state or

f:,:,:,:,:::::::::"committee 
ot cpcB,srare pcB, District Magistrate, Mahindrasarh,

po uton and a pu mono-i:7;::,:::; ;: ;r:;[ ;:;,::;:; ;;rj;:r:::j:,::ponder over thelssue. Ihe CpCB andthe Stale pCB
comptiance. They may ,r*or,-J,,ii^^":,-::':,:"'witt 

be nodat asencv for coordination and
crusfierq who may o" ,l'"" 

with the stakehotders, including tne representatives ot the stone

ncoordnaton wtn any .l::t,::::i:::,":;;:;:: t;:"; 
#:;:,:::!,,::: ;:,:^:::,otheryvise. Any expenses to be incuned witt te Oo,m

::;;:::;::,::::::.mavprovde'Ioers,cs^l;:;::":::,^iii;"i?i!lll,l*
artawed and subject ro *o','u'0" 

of stone crushers and minera! grinding units which can be

onpubcheathrhe;"::::;i:i:::r::#r:;';:;::r::,:;:i;;:;:;::,",:f;:
ngt@gov'in preferably in the form of searchabte pDF/ ocR Support pDF and not in the forn of
;:::"::r-::"T:rj::be 

uploaded on the websiteof rhe srare pc! for information of att

before this Tribunal within ,; 
who will be at tiberty to file thei comments, if any, to the report5 days of uploading of the repod.,

The meeting was chaired by Deputy commissioner, Mahendergarh at Narnaurr and thelist of participants attending the meeting is enclosed as Annexure- A.
During meeting, the forowing points were discussed in detair and decisions were taken:_

Regional Ofiicer Mahendragarh briefed all
departments about the orders of Hon,ble NGT and ..r,,tn" '"'oers & representatives of

departments/asencies as ,r; ;:"" '::: ::: ":t: 
taken/prosress made bv the various

a B oT 2o2za n d n ext o.," J'ill,, Jr"l: i ffi;r; ;T._:::,f f X il:: ff:.;with .PCB' 
'T' 

Delhi, cMo' DFO, pHED, Mining Department to forow up in providing the
13



dara/report from the concerned departements at rhe earriest. Accordingly finar report can besubmitted in the Hon'bre NGT welr within time frame. sh. suneer Dave, Regionar Direclor,.PCB, Chandigarh arso requested ail rhe officers/officials ro take up this matter on priority asthis report is already delayed so that final recommenda

*.J:::[lllfllrtH,
Department, District Mahendergarh in 70 crushers sites and adjacent 11 virages to studythe effect of dusvpopuration on emproyees and viragers mainly respiralory disease,Anaemia, HB and

submtted.o,,,u,,olffi ,:.,i:;.Tl:,::ffil#ffi lr,!il[iT?"_,!abnormar chest X+ay suggestive of pneumoconiosis and this courd be because ofdusUenvironmental

r ha t som e *n 
", 

o"ll" Il', : i 
j_':ffi,.J.:::il,j: 

::], 
"i il ;: _ 

^ ":::,,,":,,:;engaged in stone crushing activities/ prants such as use of masks & eye prolectionmeasures etc.

2. Fores,Green Belt Development;-DFO, Mahendragarh has intimaled about the statusthat till date no stone crusher unit has obtained i
rrom their department. A'er detair oo.r*,TJ'1.,"il:1.li.":"il::,illj3
inspection/verification is needed to be conducted by forest department for verification oflhe green belt developed by individual crusher unit. Further to inform concerned unitsabout scope of deveropment of green cover around the areas where crushers areeslabrished with the herp of owners of crushers & district administration where everrequired. Focus of prantation shourd be rocar species 

.that 
are besl suited in rocarenvironment and precautions to be taken with plantation for their effective survival andgroMh in long term. Being the member of committee this exercise is required to be takenat the earliest for which Deputy Commissioner, Mahendragarh also agreed.

3' Reuse of srp water:-status report submitted by pHED ti, date is briefed to thecommittee members that no such record/data has*t treateo se;r;;;; by the individu., .,rrn.,rl'il"l:,Tlt":;::l Tfiil,:,:
directed to submit data of treated effruent taken by stone crushing units from a, the srpof the District Mahendragarh to be provided for rast 04 months in representabre format,such details shourd be submitted at the earriest to the committee for further course ofaction accordingly.
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4.

'T 'erhi 
study;-Representative of ,T, Delhi submitted the progress made tilr date intheir study' Further, he raised the point that onry 01 data is urgenry required i.e. data ofDharma Kanta / weighing scale / No. of trucks/e ri

0,0410i2 ttt OEll'll f,r concrudins rhe work ,,;::.: _":, : _:I:il"e,will required afleast 03 week time period after obtaining the required data.
Road Dust & Mining Data:-Mining officer, Narnaul arso joined the meeting & agreed totake up matter of providing data i.e E ravana for 2 days as desired by ,T Delhi for thestudy from their head office at the earriest. construction of pucca Roads where aisodiscussed and Mining officer stated that such proposar was arready taken up and sent toaulhorities for approval.

Ground water Exraction:'Ro, HSpcB had informed that 1g stone crushers wereidentified for iregar extracrion of the ground water. As action has arready initiated in thepast against 1g No' stone crushing units, show cause notices were issued on 06.04.2021by the then authorized officer, .GWA- cum- District MagistraterDeputy commissioner.The matter was also discussed with the members of the
water Resource nutnori4, arreaav constitued .no ir w.raclilffi":::ilili,iyr1l
to HWRA for further action i.e. imposition of Environemnt Compensation.

At end, the Deputy Commir

assinged to them *"u *nn,n i',llr 
again asked to all the deparments to complete work

Ihe meeting ended with the vote of thanks to be chair.

(

o.

#,,,ry,:,,
HSPCB, Mahendergarh

Submitted for approval please.

6,*
Deputy Commisioner,

Mahendergarh at Narnaul
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O/O THE EXECUTIVE ENCINEER.
PUBLIC HEALTH ENCINEERINC DIVISION NO,2. NARNAUL

The ResionalOilcer,
HSPCB, Dharuhelr, Resion,
Dhoruhen. Rewdi.

MemoNo. {9o, D","r, tslflfd<
SubiBr R.i.rdhi rubol$lon ol ArR in omplioce ol NGT ordcr d.t.d 15.11.2021 ot

M.n.d€n Shgt, T.Jp.l .!d Bbh.nb.r Slngh
R.l-Eie Your ortEe k.r.r No r8r067/rlD, d.i.d 26.0&2022.

Wilh Ef.rcnce 10 .bov., kindly ind eocl6.d h@wilh 0E dqusile infomation s
d.siEd vid. lbote efercd ldr.r for favour of turlhe! n€cesso.y lcrion pl.*.

This k for your kind inlomstion md tunhr nc.ssry.crion pl6e,

""."u,,!r*",nn*

Annexure-4
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sewsse rreated water uPLllred froh Ro.d, Narn.ul bY varlou3..ushe6

M:v 221 lun 221 lur22

sntr-hv". a"o" sr""" c-t1., xt,191111
new Srddhi vioavak srone cruiher, Khaioli Ahn

ANr rtrdunriesP{ ltd N naul

iiiiiiii-m cut 
"', 

rur,tp,,
5 shr?e (hatuShyam Slon. crusher, Luiulpur

Shn Har sione Crush.', lurulpur
Nitu:an rnf ianrudure, Luiuf pur

laiBa ranr Bal stoneCrushe(, Gangutana

rMD ttone Crush.r Unit ,la'nPur
brmi ston. Cru5her, KullalPUr

shree shvam siorc crurher, Ku tarPUr

ShN !tone cru5h.r, Dho era

shivalava si.ne Crush.r, BiSoPUr

N harsrone ctushe., ssoour
Arihanr sione &usher, Bhopur

sh.ee Balar G. t udyog, Bsopur

shree ShYam stone Crurher, 0holera

shrce BaLaii Srone crusher, Dhorec

,a-,+-iif w c.'t 
", 

co.p.nv, :ui^pu'
Newnaryana sione crurh.r, B gopur

thiv shaktl Stone crusher, BigoPur

st-Fni v,awr srone c-'r,e,, ot o *a
Rohtsrone cru5h.r, Bakhriia

shval kSron. crusher, Gangutana

r. shree (r shM Sron. cru5her, lartrpuI

5hrce Ganoari stone oush.r, (haroli Ahir
(fthni srone crusher. Dhol.6

iifthwa, sbne crushd Barh, ia
i]D"" st""" c*h"'. sre"P.

5hr.e Ram 5ron. crusher, JainPur

iilst itot 0,isrone crudro companv, ot'olm
a !atrumansrooecrushe.compaiv,lainpur

iifililliiilii*-in stq oropa
irm'v shnu srone crushe. cohpanv, rainpur

Oev shr.e Kr 5hna Slone ftusher, B'3opr
Nrndun.n srone cru$er, ih.iol ahn

shree Gan.sh 5lon. crusher, Bakhila

shree salai c t udvos,6a.subna
NewYad.v M n.rak and ahem (aL Bayal

DhaGm cft Udyot, B'sopur

I;lE-Nim:wd conrtes P( Ltd sakhriF

illl 6fii* c..i 
"' 

u" t t, r" "p,,
lai 5h4. shyam Stone Crusher, DhoL.6

la Baba shyam 5lon. crusher, oho m
)
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Shree Ganesh Srone Cru!her, B *dpur
8ha*ani6ln udvor kharol ah,
shr.e Ram sion. crusher, Dholera

Mahadev !rone crusher, rulrar0ur

SarGh Kumar Min6 teaseOwner, Mukundpura

satirh tumarca4 Malble Mines t.as. o*ner, Baval

Shree v nayak stone aru5her,Ku ialpr,
xandv M nes & M iera s, ohokhera
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s.w.r. rr.et d w.r.. upllft.d rrcr ul by c rroos su$.B 0. xto l

shr' shvam saba sroie cru!he,, kh.rol' Ah'r
Newsrddh'vn.y.l srone c,u!her, th ol Ahtr

shr lr isrone cru5her, tuiufpu,

D' BaIans Ba 
'srone 

cruih.r Gansura^a
bimr sione cru+e,, Kult:lpr

Nihal sroi. Crusher, Bi3opur

Arihaitston. c6her, aropur
shrceshyam stone crusher, Dho ara

shree B,:r noieCrurh-q, DholeE
ra Nnd ton. crushercomp.ir, ra npur

shiv sh.hr sron. crBher, Bi.opur

s'ddh' v nayak nore arushei oholen
Foh r tone ctush.'. aarhnl.

shrrxon.crushe/ B.thnF
shrEe Ram sroneCruth.i r. nPur

ra Hrnum.i srooe ctushercompair, ra npur

t.!n v shnu none trushercomDany, lalnpur
Dev!h,e€ r shnz sron. crurh.,, srSopu.
N id6hi 5roi. .tulhe, Kh oiAhn
5hr€€ 6.ie!h nonecru.her, Balhila
shree BalaliG r Lrdve& GaiBur.n.

N'mi* G,.iir.s Pll Lrd B.lhr'1.

ahawairclf udvo*, Khdo iAh,

Mahad{xoieciu.hei.rdDjpr

satish xuharM ner l.8e ownor, Mur'undeuE

shlee vrnaval srone crusher,Kulialpur

Rdh stone cturher comoanv, Gan.utaia
ryonemecru+d. szrhrija
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HSPCB RO MG Mahendragarh <hspcbromg@gmail.com>

Regarding submission of final report in OA No. 667/2018 titled as Mahendra Singh
Vs State of Haryana and Ors., OA No. 679/2018 titled as Tejpal Vs State of Haryana
and Ors.& OA No. 599/2019 titled as Bishamber Singh Vs State of Haryana and Ors
Sri Harsha Kota <Sri.Harsha.Kota@civil.iitd.ac.in> Mon, Jan 2, 2023 at 2:41 PM
To: HSPCB RO MG Mahendragarh <hspcbromg@gmail.com>
Cc: HO Coordination Cell <hspcbcoordination@gmail.com>

Thanks for forwarding the data. Eventhough, the data sent was incomplete, we are now finishing the report, and you
should have it by 15/1/2023.
Thanks
---
Dr. Sri Harsha Kota
Associate Professor
Department of Civil Engineering
Block:V, Room:201,
Indian Institute of Technology Delhi
Hauz Khas, New Delhi, India 110 016
Phone:011-2659-1208

-------- Original Message --------
Subject: Regarding submission of final report in OA No. 667/2018 titled as Mahendra Singh Vs State of Haryana and
Ors., OA No. 679/2018 titled as Tejpal Vs State of Haryana and Ors.& OA No. 599/2019 titled as Bishamber Singh Vs
State of Haryana and Ors
Date: 02.01.2023 14:38
From: HSPCB RO MG Mahendragarh <hspcbromg@gmail.com>
To: harshakota@civil.iitd.ac.in, Sri Harsha Kota <Sri.Harsha.Kota@civil.iitd.ac.in>

--

Respected Sir/Madam,

       Kindly see the attached file on the subject cited above.

With Regards

O/o Regional Officer, HSPCB,

Mahendragarh Region.

Website: - www.hspcb.gov.in [1],

E-Mail:- hspcbromg@gmail.com

CAUTION: This email originated from outside of IIT Delhi. Do not click
links or open attachments unless you recognize the sender and know the
content is safe.

Links:
------
[1] http://www.hspcb.gov.in

Annexure-5
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Sr. 

No.

Name of Recharging 

Scheme

Connectivity Canal Discharge (in 

Cs.)

River Beneficiaries 

Villages

Improvement in 

ground water 

level (in Ft.)
1 Escape at Deroli Ahir 

(Narnaul Branch Canal)

Narnaul Branch at RD 

Km. 19.900

300 Cs. (running in 

Dohan river 

through conncting 

channel from 

Deroli Ahir to 

M/Garh Town)

Dohan River Deroli Ahir, Deroli 

Jat, Kothal Kala, 

Kothal Khurd, Beri, 

Jasawas, Chamdhera, 

Dulana, Chitlang, 

Bhandor Nichi, 

Bhandor Unchi, 

Bucholi, Majra 

Khurd, M/Garh Town

300' - 400'

2 Escape of canal water at 

Bhagdana

M/Garh Disty. at RD 

Km. 4.810

100 Cs. Dohan River Bhagdana, Majra 

Kala, Pali, Jant, Dholi

100' - 150'

3 Pipe connectivity from tail of 

Ratta Disty. to Krishnawati 

River near village Ratta

Ratta Disty. at RD Km. 

8.490 (Tail)

10 Cs. Krishnawati 

River

Ratta, Mohlra 50' - 60'

4 Pipe connectivity from tail of 

Mohamdpur Disty. to 

Krishnawati River near 

village Ratta Kala

Mohamdpur Disty. at 

RD Km. 11.000 (Tail)

10 Cs. Krishnawati 

River

Ratta, Khairani 50' - 60'

Details  of Recharging Scheme of Canal water to existing Dohan & Krishnawati River in District- Mahendergarh

Irrigation & W. R. Department Haryana

JLN W/S Circle, Narnaul, District- Mahendergarh

Annexure-7
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5 Pipe connectivity from tail of 

Rambas Disty. to Krishnawati 

River near village Manpura

Rambas Disty. at RD 

Km. 12.400 (Tail)

10 Cs. Krishnawati 

River

Nimoth, Manpura 50' - 60'

6 Hamidpur Bundh Escape Hasanpur Disty. to 

Hamidpur Bundh 

through recharge 

channel length Km. 

2.700

100 Cs. Dohan River Hamidpur, Bhakhri, 

Badopur, Jadupur, 

Dohar Khurd, Dohar 

Kala, Khatoti Kala, 

Khatoti Khurd

700-900'

7 Maharampur Escape Dochana Disty. at RD 

Km. 7.672/R

30 Cs. Dohan River Mehrampur, Bapdoli, 

Chindaliya, Nangal 

Katha, Khodma

350'-400'

8 Narnaul Bundh Hasanpur Disty. at RD 

Km. 15.170/R

50 Cs. Narnaul Dam Karoli, Koriyawas, 

Amarpur Jorasi, 

Narnaul Rural

60-80'

9 Shabazpur Disty. Tail 

Connectivity 

Shabazpur Disty. at RD 

Km. 17.340/L

20 Cs. Krishnawati 

River

Meghot Binja, 

Meghot Hala, 

Jainpur, Ateri 

Biharipur, 

Mousampur

40-50'

10 Shabazpur Disty. 

Connectivity (Kojinda 

Escape)

Shabazpur Disty. at RD 

Km. 3.800/L

50 Cs. Krishnawati 

River

Narnaul Rural, 

Kojinda, Mandi, 

Patikara, Tajpur

80-100'

11 Dostpur Disty. Connectivity Dostpur Disty. at RD 

Km. 2.980/L

2 Cs. Krishnawati 

River

Dostpur, Bedanti, 

Shabazpur, Lojuta

20-30'

12 Nolpur Disty. Connectivity 

(Kojinda Escape)

Nolpur Disty. at RD 

Km. 8.350/R

7.5 Cs Krishnawati 

River

Kojinda, Patikara 80-100'
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13 Nolpur Disty. Connectivity Nolpur Disty. at RD 

Km. 14.650/R

7.5 Cs Krishnawati 

River

Dhani Batoda, 

Silarpur

80-100'

14 Nolpur Disty. Connectivity 

(Nangal Pipa Escape)

Nolpur Disty. at RD 

Km.15.040/R

7.5 Cs Krishnawati 

River

Nangal Pipa, 

Bhungarka, Sirohi 

Bahali

80-100'

15 Nolpur Disty. Connectivity Nolpur Disty. at RD 

Km. 15.132/R

5 Cs Krishnawati 

River

Totaheri, Nangal 

Kaliya

50-60'

16 Nolpur Disty. Connectivity Nolpur Disty. at RD 

Km. 18.540/R

5 Cs Krishnawati 

River

Nangal Kaliya, Sirohi 

Bahali

50-60'

17 Nolpur Disty. Connectivity Nolpur Disty. at RD 

Km. 21.145/R

5 Cs Krishnawati 

River

Nangal Kaliya 50-60'

18 Nolpur Disty. Connectivity Nolpur Disty. at RD 

Km. 23.400/R

5 Cs Krishnawati 

River

Noliyaja ki Dhani, 

Nolpur

50-60'

19 Barkoda Escape Ateli Disty. at RD Km. 

2.720/R

100 Cs. Krishnawati 

River

Barkoda, Meerpur, 

Sagarpur, Bhori, 

Gujarwas, Katkai, 

Mahasar

150' - 200'

20 Datal Minor Tail Connectivity Datal Minor at Km. 

4.110/R

2 Cs. Krishnawati 

River

Dhani Jhijma, 40' - 50'
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No. l-A /5LCV/2022

To ,/
4n superintending Engineer,

Dated:- 03 /01/2022

JLN W.S. Circle, Natnaul.

Sub:- Regarding slicing of adminisffative approvlllior enhancement of capacity of

viliage po-nds uri.r Jal Shakti Abhiya on WMS Portal.

Kindly refer to your office letter No. 2320-zs/JsLdated 11.1t.zozl and letter dated

29.1l.2OZl on the subject cited above'

2, As recommended by you vide letter under reference, approval of Engineer-in-

Chief/Lift Canals Unit, Irrigation & Water Resources Department Haryana'

panchkula is hereby accorded to split administrative approval of subject captioned

work inlllNos. slices. The list of these works/slices is encl0sed herewith'

You are requested take further necessary action in the matter accordingly'
^ )( ,fv'- **zl,\rY

ExecutiveEn gine'er I LCU,

for Engineer-in-Chief lLCV,Irrig. & W'R' Deptt',- 
Haryana, Panchkula.

DAlAs above

ful>"t,
CC:- Executive Engineer/Planning, I&WRD, ttiiyhna, Panchkula for information

and necessary"action. The lisiof works/slices is enclosed herewith.

Annexure-8
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File No. 1WRD490008/34'|12021-SEJLN NARNAUL-lrrigation & WR Department (Computer No. 473103 )
Receipt No : 1425877/2021/XEN-LCU

lrNrys crRc[E, NARNAUT
Llst of Enhancement of village pond IJal shak$ Abhiyan) completed on phase.l

I

Generated from eOffice by PARVEEN KUMAR, ASSISTANT, trrlgatlon & WR Departmont on 03101122 01:00 PM

7

M/Garh Canal W/S Division, Ch. Dadri
Sr.
No

Destlnatlon Pond lD f,stirtlatcd
Cost (Rs.
iu Lakh)

Progless in 9o age Remarks

Physical llrlrnclal
(Rs. in
tnkhl

I Enhancement of capacity of village
Pond Khanpur Khurd offtaling
from Rl) 33784.L Khanour tlistv.

0lHRJl Ril{T10015r(HAN148 1.99 100% 1.69 Completed

7 Xnhancement of capaciry of village
Pond Dhana off taking from KM
3,413-Rlhansrva Minor

0IHRIlRSLWoDI{AN027 6"03 100% 4.29 Completed

3 Enhancement of capacity of village
Pond Lilod offtaking from l(M
2.650-R Khanour Distv.

0rHRRWRNilR0013LrL0097 e03 1000 1.53 Completed

4 Enhancerncnt of capacify of village
Pond lhanswc offtaking from kM

_t- + Q9:8-1h U*l Jn!_!ti!!!_
0 lllRJIRI!ll[0,H4N034 6.13 100% 3.85 Curnpletcd

5 Enhancement of capiCi$ oivittase
Pond Naya Gaon offtaldng from KM
3.000.R Satnali Feeder,

O lH RRWRN HROOzI.NAYATl6 t.6B 100% t,2B Completed

6 Enhancernent of capaclty of village
Pond Bhala offtaking from l(M
5.600-R Satnali Feeder.

OIH RRWRN}I ROOIOBAHAOO1 9.L2 100% $"23 Completed

I Enhanceurent oI capacity of village
Pond Uhala offtaldng from l(M
5.600-L Satnali Feeder.

28,efi40 N, ?6J7,e8.8 13.33 1000/l 5.99 Completed

B Enhancement of capacity of villige
Pond Bhangarl offtaking fronr KM
4,900-L Ilhansari Minon

OlHRRWRNHROO29BHAROS2 3.1,0 10096 2,59 Completed

9 Enharcernenr 0f capacity of village
Pond elrangror offtaking from KM
1.000-L Dudhwa Ilnk channel.

olHRCHDIo10C}IANo3B 2.46 100% 1,74 Cornpleted

10 Enhancement ofcapxcity of village
Pond Palri olltaking from KIr{
18.310-L of Satnali Feeder.

OlHRCHDIO1OPALROSB 5.:tB 100% 3,25 Completed

11 Enhancement ofcapaclty oI village
Pond Palri offtaking from I{M
18.960'R of Satlali Feeder.

01t"tRcHDJ010PALR039 2"$8 1000/6 L.76 Completet{

1Z Enhancement of capacity ol' village
Pond Balror offtaklng from KM
16.200-R of Sabrali Feeder.

oIHRCHD'0r0BArR035 5.!i0 100% 3.30 Completed

13 Enhancement ofcapaciry of village
Pond larva olltaking from KM
19.908-R of Satnali Feeder.

01HRCHDI0I0tB6lAWAo20 11,.35 1000,6 ?,29 Completed

L* Enhancement of capacity of village
Ponrl BasriI l]anlwala) off uking
frnrn KM 2.?,On -1.Ierva frlstu.

O 1}IRNRLSTNOOO 5BASROOl 3.92 100% 2.66 Completed

15 Enhancement of capaclty of village
Pond Nawa (Khatiwala) offtaklng
frour KM 8.721-R Madhogarh
Branch.

OlHRNNLstNOOlzNAWAOlz 7.:,32 1000/6 1.62 Completed

t6 Enhance,rre"i of capacttfiiliEge
Pond Sabrrli ( RawalaJofftaklng
fronr KM 8.360-L Satnali Disw,

O 1H RNRISTNOOOTSATNOOl 5.6+ 100% 3.72 Cornpleted

77 Enhancement of capaclty of village
Pond Surehti rakhal ( Gorwali)0ff
taldng from KM 3.065.R Surehti
Mlnor.

OlHRNrtlJTNOOT9SUREOO3 2.,18 t00% 1.67 Completerl

1B Estlmate for enhancelnent of
capaciry ofvillage Pond Kotla oII-
taldng from RD 5.500-R ofAulant
Distv-

OlHRNRLKNNOKOTIOB{ 9.51 100% {.59 Completed

Total No. ofpond=18 99.45 60.0s
M/6arh Canal W/S Division, Mrl0arh
1, Enhancenrent capacity of villase 01 HRfl Rr,MDC0097K0TH003 4.86 1.000/6 3,9s Completed

rr'
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I

p o n d K otha I K iiurd ;f r taT,inA-TE m-
17.40011 oI Dohan rlver
E n hancement caFacfiilvljii$-
pond Xarira otT- taklng from Km.
9.200/L qf Rampurl Disty.

4,96 100% 3.50 Completed

3 Enhanccment cdpacity oFvii-tage -
pond Nangal Siroht off- takinxlrom
?7.7 00 I t ol M / Carh Distv.

KI,MUITUIU.+NANGOOl 4',96 100% 3.13 Completed

4 E n ha n cem en r ca pa-iry-f vl ti-a ge
pond Eawanla fr.om Km.2.900/R of
Rarnirasg DIsry.

OI}IRNRLHNOOzSBAWMO3 
*

3.19 100% 2.10 Completed

5 tsnnancement capaclty of vlllaga
pond Dewas off- taking from Km.
0.800/L of Dewas Dlso.

o I HRNRLM DcooTtDE mbIZ- 4,*4 100% 2,72 C<impleted

6 tnhancemenr caDacity of vlllage
pond Sihore off. taking from Knr,
0.600/! of Bassai Dtsty.

0lHRNrurNlim[4srril-004- 2.83 100(}6 L.97 Completed

7 Enhancement capactfr offfile-
pond Bandhor Unchi from Krn
2.000,/L of Dewas Dis1y'

01H RNRLMD6OOS0DiiANO03 4,21 100% 2.06 Courpleted

o
E n ha n c em int ca paclty oifr U g-e

pond Bhagdana off-taking from
Knr- 3.342lL of M/Garh Disw.

O IHRNRLMDG()OS9DHAGOO3 4.67 r00% t,57 Completed

9 Enhancernent ia fr ctqylFiiiiise
pond Khatod off- taldng from Knr.
1_,200/1, of Khatodra Mlnor

OIHRNRtMD6OOgOKHATOOS 4.65 100% 3;23 Completed

10 Enhancument capact$?iiiiiifr-
pond Chhitroli off- taklng from Knr"
3.130/L of Bassai Disrv.

OlHRNR.KNNOOl 1 CHLIOO2- 4.85 100% 2.27 Completed

tl Enhancement capacity of ii[age
pood Jhalrt off- taking from Km.
4-150/L of Bassat Disrv.

01HnNRLKNN0010tHADa6i-- 4.80 100% 3.31 Compl*ed

72 Enhancemenr capaE$oiiiilIle
pond Malra Bass off-taldng fronr
Km. 3.40?/R of tawan Distv-

orHRNRmDcooSil[mOA* 5.63 t00o/o 3.13 Complelorl

13
_+..........g:-

unhancement capaciry of village
pond Akoda off-tal<ing fronr Km.
17.17olL of Bassal Disrv,

s,30

2,r9

100% 3.79 Completed

14 EnhancementEffifiiitffi-
pond Dhana off-ta[<ing from Xnr,
12.200/L of Rambas$ Dlstv.

28.258.459 N, 7 6.?t7.27 4 B 100% 1,60 Completed

15 Enhancemcnt ci a.iry ;fitll@-
pond Beri off-taking from l(m,
20.500/L of Dohan river

OlHNNRLMDGOOS2BERIOOU 3.75 100Y0 3.21 Completed

16 Enh! ncem ent capacity oFviliige
pond Dongra Jaat off- bklng fronr
l(m.2.300/R of Ratta Disry.

O IHENRISHMOOS3DONC06l 2,+2 100(,6 1.66 Completad

77 rn hancement cii:Ictty 6i viiille
pond Mohmadpur off- aking from
Km. 7.080/R of MohmadourDlstv.

O1 URNRLATLOo4oil{oH AoE,_ 4:,?Z 100% 4.01 Completed

18 Enhancement capacity of villig-
pond Kharoli off- u:rking frorn Km.
21.000 / L of M I Garh Disw.

O lTI RNRIMDEO1O5KflEROO3 4"rt9 100% 2.25 Completed

19 En han cementElaiffi?iiiille
pond Kharkra off- taktng from Knl
1.500/R of Khert Disw,

O IHRNRLKNNOOIEKHARobi 3.78 10006 2,57 Cornpleted

20 t nha n cem en tlipa clf, 6iiiffi e
ponrl Devnagar off-taking from Krn
32.400/L of Dohan river

28.240.256 N, 76.162.986 E 4,03 100% 3.48 Completed

71 Enhancement capacity of village
pond Isrona off-bking from I(m.
10.000/R of Naneal Disw.

O 1 HRNRLKNNOOZOISH ROO?- 1.41 1007o 1.33 Completed

2? Enhancement capacity of villige
pond Lawan off-taklng from ltrr.
3.5001R of M/Garh Dtstv.

0 lrrRNRLMriG00ssrAwI66I- 4,45

4.1t9

100% 2.43 Completed

aa rnhan cerri.niEpiciry oiiiiille
pond Bawana off-taking from Knr"
10.000/R of Kheri Disrv.

OlHRNRLKNNOOsABAWAOO3 100% 2.69 Cotnpleted

z4 Enhancenrent capacity of village-
pond Rambass off- taklng from Km.
12.000/R of Nanpal Dtsrv.

OlHRNRLIONOOlgNAMBOOZ 4,83 r,0096 3.6s Completed

I
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25 E nla n cemIilE[iffi Eif rsr-
8;ti:,i'J; ,:r*1:q'::y$ 1.40 I Completed

r-
Completed

-*

conrpleted

ru,rxfluuz 3.r1 100%

26

trffii*H#rlffi-;--
ouI ntvEEHfr06iBMUfiE0dI-

100% 2.12

27
31'-1"' i;"T1@ P*itfif i r EE"--
[H i I l',i';] ni'x1n^11 I 1s- 

rt 
"'

v453 E 4.51 r00% z.5l
aa

::,:r:u(c::nc-Ir capacity of villa8e

iffi[[&fftirromKm
0 l H RNRtfiIeiifr?oT;?iri7.-.

3.80 100% 2.58

r.7s

Cornptcilf

Completed

z9 rlnrarrcemfiir capacity oriiiirafi-
flti )[,:,|i,#*l-ta 

kr.ng frori Krn
INII KIiI(NIIUOZ9MUDIOO2

1,70 100%

30 L,,,cr_rLcment capaclty of vlllageffi.' uu{ r,e8 1.0lt)/t 1.97 Compli6i'
Enl," uce-en t FIIEi?iili&E-
3",:lx4ffiffi';1,r;1mx;'

vuxANu0S 3.88 1oo% TjJ3 Conrpleted'
?') Enrtancernen r capi[E;ffiC$-

ilXi,ihTiill',-.111:g rrom-Kn, 2.79 100% 2.19

33 ent,ancen*nlEfr@6?friiile--
p0nd [Johanpur on_ukjng froir
I!.fglEggllqrgnr o iitv.

2,57 100% 1,95 {ompIetd*
34 rnhan cem eni cfficifiGiEiI--

ffiffiffii,lyilerromx-m.
.f,45

100% 3.0i Completed

35 rnha n."m.cifEfii@ffilE6--
I_1rd {hrryf uass on-ta.trln-g

i,:U-' :""RorBawana"

.^flAKUUJ 3.(;7 1000/] +,72 Completed

36

37

r'rhan cem e.n[EllEfr iiiiilfi.-
pond Bhagdana off- taklns fro;l
$. 1.700 olDohap river-

0 r xm-n r.fr*n7ilii6;E;;;x,r-
4,83 10016 3.03 Completed

Lnucu!Ertrenr capaclty of villaqe
pond Chhalrl,awas tfrbm HDpE
Pipeline) off. taking frorn Km.
1.,100/R off:taking irom nU Ufr"3
or.ltrlG0rh Disry.

ournnnEbtbIfffidsf-
J.O8 100% 7,.47 ComphGd-'

38

39

r nhr u."mcniE[Ifi tyiiiltraF-
pond-Dulana off- taktng from frm.
r.JU0/L of Bucholl Distv.
r n ha n cern eniE;;iitfii-vtiE6-

lHi:iffilfi"thIffffJn'

uulA003 2.00 000h 1,41 Completed

UUUUJUUUIUIZIl 4.63 100[6 3.16 Cornpleted

MiCartr Cina-t VFlsEi"iir^i r,=-;- rsr.s6
I

_Enhancerncnt 
of Apaciry of@;

R?ld ".f.H^n::unpur 
from Hassan pur

uisty. 11.980/R

M
3.92 100% 2.( Completeil

,
-EniancerlenSiE@fr rvi-iEfr -
pond o-f Maudlana from Dochana-
DisU.2.600/R

,4I4ANDOOI 4.59 100(}6 1,69 Completed

3
-enhanl*ento{ffifiiiffip*pond of Dhancholi to be mnnectJd
through lifting scheme from
Hassanpur Dtstv.

ourlAN00l L.t2 100% 0.76 Conrpleted

4 L.,rrdrruilanE or capacip of village
pond ofNangal (atha connected-
through DI pipeline at Km 7,gSO/R
ot Dochana Disty.

2B.0e.49li,z6m2E-f**
*.71 r00% 3.22 comfGil-*

5 e n ha n cern-n t of-illiififr iiili
pond ofCahli connect"d tt,roueh
RCC. pipeline Krn J.Z OO /L ot

olri[NIiIipffiiffifi;-tr-
9.78 100% 8.31 Conrpletei"*

lt

I
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n* :ii i i rn:iiiH.r,x jtr;rur+.soo7r,offrJbisfr

ll5;ill"xnyi$ffi'il;

iiiiii'fi:lti?i,1T@

t:6?UiXiif,x'ffi",#l#

tsHsiiffh:liffi*

6.720lrail ofbochim iirro*

fl ilffi X;i;;';;;ii['i,il'1.8',

,Tlii m

ilff':'iffih'iTfimm

unnauceurenr of calfiifrffi
pond of lqbalpur Nangliirom

pord of saharpur rio_firtt"ffi

;t};:i. m

cnnan ccment of capuciwi?ii

ffl1 r,f l*lt*i from l,iolpu r

;l};i',',*mmmttr
Errnilncement of capaciU of vil
ponc ofDostpur from Dostpur

linhancerneuf6IEiIE6fE
pond ofSareli from DI liitinc
throush.Slln t{- re rna r^ -
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'41

no nu or rsrrrnq uEEiliiI rffi f -tnrough SBD l(nr 14.500/R

26 r*uncement qQffiiifriiiEE-
pond of Barundla from DI to be
connected throuSh SBD Km
1r.000/R

4-69 100q; 4.67 Compleied-

rnnanre,nilti-iiifrESi?iiii&E
pond of Mokhuta from dt lifttnp
ttrrough Hassanpur Disty.

.10i 100% 3.35 Compleied

2B enhancemenioiEliiifrFliiil
pond of Bamanwas fronr DI lifting
through Hassanpur Disty.

4.59

3.23

100%

100%

3.82 Cornpleted

29 rnlran cenr ei[6i@Fty oiiiiiiE-
pond ofKaroll frorn Hasianour
Dlsg. 15.200/R

0 r riRr.m'i. Ni pn:6i;6fffi ffi ;;-
3.20 Completed

30
.En 

han cemen t of ,ca[ifr [6?@=
pond ofJakhani from Dochana
Disry.8.650/t

2.33 100% 2.30 Compliied-

31 en\n1ey1n1o-f c;dcjrf ilElmse-
pond ofChindalia from Dochana-
Disty.10.93rlT

411 x00% 2.?z Completed

2)
lt"nce,neqIoGii-a!6irIffi -
pond ofBanihart

OTHRNRLNGIO?40BANi667-*
100% :ff33 Enhancement of iapaEty ffiiii;Ee-

pond.of Dhanonrla 3.06 100% z.+7 Conrplcted
34 Enha n ce.,n *, ri?Ery-ii$Ant xA;.-

pond offailaffronr Dochana Mindr
0.200/R

olrrRNRLNRroi?6lAim[
100%r 3,80 Completed

35 Enhancen ent diElE@i?iiiffi
pond of Musnota from Dl liftln, -
through SBD Km r+.iooln--""

3,t}6 100% 3.02 Complered

35 enhanccnrenr of capacity of vtiii!il
pond ofDhanl Ralpura fronr
Shampura MinorGll

iF6"o2*- 100% 3,65 Completed

37
pond of Deroll Ahir from Gulawaia
Mlnor 2.950,/R

O].II RNRTSHMOlO3DEROOOl z.9z 100% 2,05 Completed

3B E nha n cemeIi6FE[iiifiiiiiiffi
pond of Meghot Halla from
Shohbazpur Disry. 18.300/L

4.70 100% 3.U Completed

39 E n ha n c-em cn r oTE[IIiffi iiiiilr-
pond ofS.agarpur including layin!
KLL p,petine at Km 4.650/L of
SalarpulDisty.

N, 76.11.49 E 5.62 1000/6 s.sl compii$a-

40 rnhancemenlffiffi$iffiGi-
pond Jadupur an digg{ng trench ln
bcd ofDohan River foi recharglng
ground water

r\,70,00.15 E 23.!)5 100% 8.63 C0mpleted

41 en ha n ce; ent ;T;G6;;?;ffiE
pono Jalnpur connccted throush
RCC pipeline at K|t 23.774/T ;f
iahabazpur Distv

NKLTvI$ 6"93 10096 3,73 Completed

42 En han_cc ment oTcafffi if iiiii[i-
pond Nangal peepa connected
through RCC pipeline at KM
3.t50/L of Kamanfa Mtnor

6.14 100% 3.27 compftJ-cteA*=_

ri'

I
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.lLN lYater 'Srrvice.r

ceneratedfromeoflicebypARVEENKUMAR,ASSISTANT,lrrigation&wRDepartmenton03/01/2201:00PM

I,'*A'Y't
S up e rifte n d in g En gi ne e r

5.71

2.rl&

..::

s.
l-n

Nrrnrt of Divirion [sllmttul f;ort (Rr. In
I oth\

Irp*nditure
(Sl; in LskJtI-*.-*"
60.05

"io$i*-*-*l lr{lOarlr C*nal WIS Division,0h'
Dadri

t8 99.45

7 hl/0arh Canal W/S Division,
M1ftarh

3$ r51.96

3. Ml6art Crural WlS Division,
Nernnrrl

,0 2rr.8S

Total tn, rro rq

/ \^ ,/',t

r{[p/
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Bal
JrN W/S CrRCtB, NARNAUI

an€e lVork of Enhancement ofvill nd Abhi
5r

N
o

Destination Estimat
ed Cost

{Rs. in
Lakh)

Progress irr %o

age
Iemarlts

Phys
ical

Flnancial
(Rs. irt
Lakh)

_!41_Qqfh Qe!al W/S Division, Ch. Dadri
I Enhancement of capacity of village Pond Bijna (fhodi wala

pond) off taking from KM 22.000-R of Satnali Feeder
15.84 I Yet to start

2 Enhancement of capaclty of village Pond Lukhi (Chikanlya
Pond-Aj off taking from KM 5.573-L Aulant Disty.

13.07 I Yet to start

J f,nhancement ofcapacity ofvillage Pond Lukhi (Chikdniya
Pond-BJ off takins from K.M 6.573-LAulant Dlsty,

15.39 I Yetto start

4 Enhancement of capaciry of village Pond Bavwa @iaa
!U'n!qq!)olf takingfrom K.M 17.500-Rof M/garh Canal

9,27 I Yet to start

5 Enhancement of capacity of vlllage Pond Badhwani
[Baldewala Pond) off taking from I(M 1,950-L of
Badhwana Mlnor

5.78 I Yet to start

M/Garh Canal W/S Division, M/Sarh
1 Excavation of new village ponA pev Nagaf'off-taking

from RD 35000/L ofDohan river
74.29 5070 In progress

) Enhancement capacity of village pond Meghanwas:off *
taking fronr Km. 1.700/R of Kanoori Distv.

4,5i5 300/o n proSress

3 Enhancenrent capacity otvillage pond Khatod off-taking
from Km.11.9001R of M/Garh Disty.

4.97 3Ao/o il progress

+ Enhancementcapaclty of vlltage pond lkoda offGEiC
from Km. lT.alSlLolBassai Disry.

2.77 Yet to start

5 Enhancement capacity of village pond tseri offitaking
from Dohan river

7.Cr0 Yet t0 start

6 Snhancement capacity of village pond Jasawasloff-
takins from Dohan river

7.Ct0 Yet to start

7 Enhancement capacity ofviilage pond Bhandor off.
takine from Dohan river

7,00 Yet to start

I Enhancement of capacity of village pond Kherki off-
taking from Kherki Minor

7.00 Yet to start

I Enhancement ofcapactty ofvillage pond Kuksi off-
takine from M/Garh Distv.

6.00 Yet to start

10 Enhancementof capacltyof village pond Nlhalawas off*
takins from Nihalawas Minor

8,00 Yet to start

1t Enhancement of capacity of village pond Barawas off-
taking fronr M/Garh Disty.

8.00 Yet to star[

t2 Enhancement of capacity of village pond Gadenia off.
taklnq from Klrerki Minor

5.00 Yet to start

13 Enhancementof capacityof village pond Duloth off-
takins from M/Garh Distv.

5.00 Yet to start

t4 Enhancement of capacity of vilqge pond Jaat olf-taking
from M/Garh Distv.

6.00 Yet to start

15 Enhancement of capacity of village pond Palt off-trking
from M/Garh Disty.

4,00 Yet to start

16 Enhancernent ofcapacity ofvillage pond Kothal Khurd
offtakins from Dohan river

8.00 Yet to start

17 Enhancement ofcapacity ofvillage pond Jonawas off-
takinf, from latwas Minor

6.1t0 Yet to start

ivlsion, Narnaul
Enhancement 0fcanacltv ofvillase pond ofPatikara lst

37
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frorn Nolpur Distv. 3 0951R
2. Enhancementofcapf,di@

Mamraj from Nolpur Dlsu 12.700/R
3.79 Yet to start

3 Enhancement of capaciry ofvillagepond of Kanvi hom
Nolpur Distv.13.05Z/R

3.91 Yet to start

4 Enhancernent olcapacity of village pond of Rampura
23,500/R from Narnaul Branch 23.500

1.CI8 Yet to start

5 Enhancement of capaclty of village pond of Mittarpura
Nangli [Akbarpur Ramu) from narnaul Branch 24.200|R

1.63 Yet to start

6 Enhancement of capacity of vlllage pond of Xhairipui
from Silarpur Dtsty. 1.890/R

7.29 Yet to start

7 Enhancement of capaclty bf village pond of Tlgra from
Salimpur Mlnor 3.600/L

2t.66 Yel to start

o Enhancement of capactty of village, pond;f5eHffi m
Nolour Distv, 7.3001R

4.76 Yet to start

9 Enhancement of capacity of village pond of Bhoiawas
from Nolpur Dlstv. 15.840/R

4.36 Yet to start

10 Enhancementof tapacityof Vittagebind;alvfandhina
from Nolpur Disty. 9,400/L

3i.01 Yet to start

lL Enhancement of iapacity of village pond of SIg0* Id ioiiii
from Narnaul Minor 0.670/L

3.78 Yet to sfart

L2 Enhancement of capaClty ofvillage pond of Kirota from
Shahbazpur Disw. 8.2901L

r.29 Yet to start

1.3 Enhancement of capaciry of villige pond of Donglifmm
Shahbazpur Disty. 8.950/L

4.46 Yet to start

14 Enhancement of capacityof vi[ge pond of Meghot Binia
from Shahbazpur DIsW. 17.000/R

3,09 Yet to start

15 Enhancement of capacity of viliage pond of Makuspur
fronr Hassanour Distv 2.6c)0lR

i!..48 Yet to start

r6 Enhancement of capacity of villlge pond of Hassanpur-2
fronr Hassanpur Disty. 72.7 00 lR

2.12 Yet to start

L:I Enhancement capacft5l of villpgg pond of Criad connected
through RCC pipeline from Doclraha Minor at RD
5.040/R

3.23 Yet to start

18 Enhancement of capactt-y of vtlage pond of Kheri-3 from
Krn 12.450 of Kheri Minor

it.s4 Yet to start

19 Enhancement of capaclty of vtllage pond of Shyampura
from Km 4.400/L of Shyampura Minor

3.2t Yet to start

2A Enhancement of capacify of villagepond of Muraripur
from Km 12.010/1, of Notour Distv

3.90 Yet to start

21 Enhancement of tapacity of village pond Dhakhora to be
connected through Mulodi DI pipellne frorn Nolnur DisW.

1.82 Yet to start

22 Enhancement of capacity of village porrd Sulawala to be
connected from Knr 5.920/L of Mat Disty

it.42 Yet to start

2? Enhancement capacity of village pondraiidtffig RCC

pipeline canal to village pond Niyamatpur from Km
32.000/R of Nolpur Distv.

2.10 Yet to start

24 Enhancemeut ofVP pond Nasibpur flethu Baba Mandlr)
connected through RCC pipellne Km 0,650/L ofNarnaul
Disty,

11.43 Yet to start

25 New pr:nd excavation near firing range to be conne{ted
through already lald Raghunathpura DI ptpellne from
Hassanpur Disty.

8.73 Yer to start

26 Enhancement capacity ofvillage pond Nangal Choutlhary
connccted from I(M 23.a25/R of Nolpur Disty.

0.45 Yet to start

27 Enhancement of capaclty & laying RCC pl$ellne of village
pond Surana-ll RD:5.450/Rof Ateli Disty,

I''

15,55 Yet to start

I
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lVater Sewices Cirde

*i lr{erh,rt llaln 3,50
et t0 start

I Enhanceltrent oI capaclry ur vrlrjiEe PvrrY :'-D"-: -----
;^ffi*,,*';f cnnacitv of village pond b--4!glll1l4-* a?{ Yet to start

31"
t0

Yet to sturt

ilii.-h"-;r ffii;r;''tt-s$*a Dl*lera nenr 8.75

Narn$ul LrllQlera PlYlrs) ::'---l:-ff 6.50

Yst t0 start

Yet x0 litail

3l E"iffi*,t-l of capacity of village pond Hrool rnorr'

Dholera #-??-.'T-r-- 6i2.00
1? f.ifiilcemsnt of capacity ol'pond lil Ilrlng rfl'nge

r.0o
33 t:riiiancement of cnpacity orvrllage pono ul rnlrgi rilr5'

,, -r----^.1.*,.-^ 1d
Yet t0 $tolt

YEt to stflrl

r!s,00
J{+ i:,nhanccnient of capac:ily of vlllsge pons un'rl

,r--1...* ul^l^ Dnnd\
r::r':fiffiT;T;;ii srr ltnnnur 6.00

I

l5 I,ri tr l *g*sni_ss:rss${*ii#*x#ffi * 6,00
Yct to stnrt

li6 Bnhnrtcemettt tJl gi]P-*gru Jl Y1!e"5v.Hy#{ii:i*-*;:-":*-r 10.00 Yel trl stntr

3? f-f,.rl"rdricnt oflcaplcity of village Pono lrocnanirtnsrrtlT ''r

i Wala Jhod) 

- 

: ::
r o I r :,'r..,--.,'rnrrt nr *rnllr.rTLiillase nond Kanherdass'l'alab 15.00 Yet to stilrt
i8
lg ii#,HHtffi:iffiffi

Nnrntul .,- , , . . :: 1: : :
50.00 Yet t0 st;lrt

3,00 Yet to start
4t) tlnilffiffiaof fapar:ity of villagt pond Jhon near soura

I

3.00
4l ^f .,..n,ritv olviIlnue nond KmherdnssJlrorl

Yet t$ sl.itlt
i';i'ft "*,r, ;mfiS;ffilm$ pp"'tlindia Ki llhan i

{Luii:ra)

10.00-ta

10.73 1A9to Work tn
-l -, [lirhnncement tli'capuoity of village polld ualilrf'tur

..-.,,---t r:*.-.-. "t lAthll ^f 
(olernrrrl)irtrr-

t0.14 50% Work in

PIgEItrr
Work in

AA

45

r,ffi.iiirerrt of capacity of village pond Khaspur to ue

connecred from 4.44jll_of MittujtlLPisfy. +#
h;ffi"*il,t;ffii;; y;fvtltag Pond Katkai to be

connected frnrrr 7'551!11- of SnlSrpq{pilry;*

10.61 20%

Sr. l-unre nf Divislon Totii No" sf Pontl In frogrcss ln(t to 5tflrt

*-0i*-
t. lvc ;'t, S!t!m-t Gtr"i!l'&d ti-

vrr:""r* r.oi fVlS tlivision. M/Carh

0s
t7 03

r{l.t

4) 03
N,I/Carlr Canal \V/S Divisionllgryay1-

61
fotul 67 06

Engineer

Itlrutaal.
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

2/1/2022 23.38 40.64 36.96 27.60 4.77 0.91 6.98 135.70 127.00
2/2/2022 20.21 39.07 33.44 27.80 5.38 0.60 17.54 116.90 128.00
2/3/2022 20.36 38.83 32.22 27.10 4.68 0.74 16.87 137.90 144.80
2/4/2022 18.73 39.05 32.21 27.70 4.92 0.59 8.39 70.90 107.70
2/5/2022 21.32 39.35 34.59 27.70 4.99 0.73 7.64 109.00 125.80
2/6/2022 19.96 39.39 33.00 27.80 5.13 0.64 10.07 127.20 213.20
2/7/2022 21.03 39.57 32.27 27.60 5.04 0.63 19.10 111.40 182.40
2/8/2022 19.34 39.61 33.18 27.40 4.94 1.24 26.02 137.90 183.90
2/9/2022 20.10 38.47 33.15 27.50 4.97 0.44 9.64 78.00 156.80

2/10/2022 19.58 39.51 33.12 27.60 5.09 0.46 11.71 30.50 124.10
2/11/2022 19.73 38.52 32.83 28.00 4.56 0.53 12.97 53.70 127.80
2/12/2022 19.77 38.54 32.33 27.40 * 0.73 12.32 77.80 249.30
2/13/2022 23.37 39.32 31.97 27.50 4.33 1.52 19.93 90.90 206.30
2/14/2022 19.42 39.12 32.34 27.70 5.07 0.59 11.17 104.50 335.20
2/15/2022 19.69 39.31 33.14 27.40 5.03 0.74 10.93 94.60 307.10
2/16/2022 19.37 39.92 32.69 27.70 5.01 0.86 12.83 98.80 248.80
2/17/2022 19.90 39.12 33.37 27.70 5.03 0.64 12.68 97.60 200.70
2/18/2022 19.72 38.81 32.59 27.80 4.96 0.81 11.48 149.00 421.80
2/19/2022 20.02 39.62 33.17 27.40 5.03 0.52 27.71 77.50 126.10
2/20/2022 19.92 39.04 33.04 27.70 4.99 0.41 11.85 81.50 105.60
2/21/2022 20.41 38.60 33.18 27.70 5.34 0.42 9.64 89.40 160.20
2/22/2022 20.54 39.43 33.65 27.70 5.84 0.46 29.33 77.20 138.50
2/23/2022 19.58 39.33 32.32 27.60 4.99 0.58 8.78 129.00 209.60
2/24/2022 19.18 38.49 32.16 27.70 5.12 0.62 25.93 129.90 169.40
2/25/2022 20.98 40.02 33.58 27.60 4.78 0.93 22.16 183.00 228.30
2/26/2022 19.92 39.28 33.15 27.80 4.76 0.27 25.22 39.80 73.40
2/27/2022 20.20 38.69 32.84 27.50 5.20 0.36 11.63 48.20 71.60
2/28/2022 19.83 38.59 32.37 27.80 4.79 0.57 11.13 70.90 119.70

Minimum 18.73 38.47 31.97 27.10 4.33 0.27 6.98 30.50 71.60
Maximum 23.38 40.64 36.96 28.00 5.84 1.52 29.33 183.00 421.80
Average 20.20 39.19 33.03 27.63 4.99 0.66 15.06 98.17 178.33

MAIN    POLLUTANTS

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Feb-22
Shastri Nagar, Narnaul

Annexure-9
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

3/1/2021 17.78 37.26 30.71 27.20 4.62 0.48 5.19 67.94 111.51
3/2/2021 18.13 37.23 30.97 27.22 4.46 0.47 6.70 80.88 134.01
3/3/2021 18.12 37.18 30.93 27.12 4.45 0.36 7.63 68.79 82.88
3/4/2021 17.67 37.44 30.71 27.18 4.51 0.30 6.64 52.06 56.73
3/5/2021 18.08 37.13 30.88 27.19 4.31 0.34 6.49 47.49 71.83
3/6/2021 17.96 36.90 30.68 27.07 4.20 0.35 5.47 57.20 175.91
3/7/2021 17.93 37.30 30.85 27.19 4.34 0.22 6.63 65.00 110.95
3/8/2021 18.07 37.26 30.94 27.23 4.54 0.52 5.86 81.14 117.14
3/9/2021 17.73 37.50 30.79 27.17 4.41 0.42 5.39 58.45 97.17

3/10/2021 17.75 37.02 30.59 26.77 4.13 0.51 6.45 71.36 129.13
3/11/2021 17.92 37.64 31.02 27.16 4.25 0.32 5.96 91.73 134.55
3/12/2021 18.17 37.32 31.06 26.92 4.29 0.35 6.88 * *
3/13/2021 18.00 37.53 31.02 27.08 4.50 0.40 4.88 * *
3/14/2021 18.00 37.20 30.85 27.13 4.06 0.57 6.32 85.11 150.95
3/15/2021 15.53 37.10 27.61 20.38 4.82 0.33 9.98 77.97 174.38
3/16/2021 14.92 36.92 26.64 18.21 4.71 0.35 6.70 51.60 120.29
3/17/2021 15.33 36.77 26.89 18.02 4.58 0.48 5.88 70.06 126.68
3/18/2021 15.32 37.00 27.00 18.18 4.39 0.51 9.55 85.57 136.17
3/19/2021 14.84 37.05 26.65 18.17 4.48 0.44 6.26 65.06 130.11
3/20/2021 15.48 37.96 27.63 18.02 4.15 0.25 5.07 61.33 148.70
3/21/2021 14.99 37.23 26.86 18.17 4.62 0.39 7.47 80.31 148.27
3/22/2021 15.08 37.42 27.03 18.02 4.30 0.37 7.76 79.17 146.18
3/23/2021 15.05 37.27 26.92 18.27 4.39 0.40 6.71 79.63 171.58
3/24/2021 15.44 37.37 27.32 18.05 4.45 0.29 6.46 68.69 148.78
3/25/2021 15.09 37.65 27.17 18.07 4.23 0.35 7.17 71.29 152.84
3/26/2021 15.06 37.22 26.91 18.22 4.45 0.28 8.72 69.49 143.03
3/27/2021 15.02 37.36 26.95 18.09 4.31 0.44 6.56 72.39 144.90
3/28/2021 14.84 37.45 26.85 18.09 4.46 0.35 5.97 76.65 155.55
3/29/2021 15.13 37.30 27.01 18.23 4.54 0.36 7.75 70.34 157.83
3/30/2021 14.91 37.06 26.71 18.15 4.67 0.35 6.01 91.71 209.36
3/31/2021 15.45 37.22 27.22 18.11 5.17 0.38 11.65 84.31 169.59

Minimum 14.84 36.77 26.64 18.02 4.06 0.22 4.88 47.49 56.73
Maximum 18.17 37.96 31.06 27.23 5.17 0.57 11.65 91.73 209.36
Average 16.41 37.27 28.75 22.26 4.44 0.38 6.84 71.82 136.45

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Mar-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

4/1/2022 15.20 36.96 26.89 18.04 4.47 0.46 10.83 67.55 147.06
4/2/2022 14.97 37.44 26.95 18.09 4.85 0.30 9.50 80.79 177.28
4/3/2022 15.60 37.57 27.53 17.80 4.06 0.36 9.15 57.06 119.69
4/4/2022 14.60 36.92 26.38 18.18 5.05 0.32 11.52 65.50 134.79
4/5/2022 14.47 38.31 27.01 17.96 4.35 0.50 8.53 76.56 183.56
4/6/2022 15.21 37.23 27.03 18.09 5.32 0.47 9.05 71.16 148.36
4/7/2022 15.01 36.64 26.56 18.12 4.84 0.79 7.49 92.51 223.98
4/8/2022 14.92 37.52 26.95 18.25 4.65 0.53 7.92 77.79 152.17
4/9/2022 * * * * 4.57 0.26 9.08 58.00 148.45

4/10/2022 * * * * 4.17 0.05 8.30 56.42 118.09
4/11/2022 * * * * 3.95 0.28 7.88 52.04 111.41
4/12/2022 * * * * 4.55 0.21 6.79 69.67 158.73
4/13/2022 * * * * 3.06 0.39 8.72 86.01 186.49
4/14/2022 * * * * 4.04 0.27 8.71 121.74 290.10
4/15/2022 14.69 36.74 26.36 18.07 4.60 0.31 9.31 77.20 166.87
4/16/2022 14.67 36.65 26.30 18.27 4.59 0.40 8.04 94.40 216.23
4/17/2022 15.20 36.57 26.75 17.94 4.47 0.23 7.51 82.73 181.97
4/18/2022 15.49 36.80 27.03 18.22 4.71 0.42 6.73 76.47 158.98
4/19/2022 8.49 20.68 15.02 10.11 3.81 0.20 9.11 69.89 146.80
4/20/2022 15.13 36.55 26.62 18.12 4.46 0.20 8.64 72.19 144.31
4/21/2022 15.64 37.17 27.35 18.04 3.76 0.12 8.77 77.91 173.46
4/22/2022 17.87 40.44 30.65 18.08 4.46 0.34 14.06 50.83 125.13
4/23/2022 14.70 41.75 28.98 18.43 4.42 0.46 7.92 66.41 101.65
4/24/2022 * * * * 4.00 0.46 8.32 89.65 150.13
4/25/2022 15.04 40.80 28.74 18.21 4.36 0.32 10.54 72.04 156.31
4/26/2022 15.23 41.50 29.28 18.05 4.39 0.42 6.64 84.23 153.16
4/27/2022 13.35 41.88 27.93 18.23 4.66 0.48 10.60 111.71 145.45
4/28/2022 13.76 42.33 28.53 18.10 3.88 0.43 9.61 61.24 234.84
4/29/2022 10.52 38.98 24.19 18.30 2.19 0.17 9.97 43.61 116.66
4/30/2022 10.48 18.60 21.01 43.27 9.47 0.28 14.84 26.45 101.66

Minimum 8.49 18.60 15.02 10.11 2.19 0.05 6.64 26.45 101.65
Maximum 17.87 42.33 30.65 43.27 9.47 0.79 14.84 121.74 290.10
Average 14.36 36.78 26.52 18.87 4.47 0.35 9.14 72.99 159.12

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Apr-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

5/1/2022 14.41 42.23 28.98 18.15 4.83 0.24 10.06 42.13 139.99
5/2/2022 14.30 42.69 29.16 18.07 4.54 0.27 8.20 84.50 204.70
5/3/2022 15.00 40.39 28.52 19.27 4.70 0.19 7.46 109.57 243.20
5/4/2022 14.54 41.69 28.77 18.21 4.73 0.26 7.43 83.35 182.83
5/5/2022 15.04 41.86 29.23 18.18 4.77 0.40 10.30 72.91 164.90
5/6/2022 15.37 41.70 29.46 18.33 4.94 0.46 10.74 108.48 234.50
5/7/2022 15.11 41.45 29.02 18.16 4.70 0.36 12.78 84.19 176.81
5/8/2022 15.01 41.38 28.92 18.26 4.95 0.16 17.25 78.07 172.85
5/9/2022 15.25 41.98 29.52 18.13 4.77 0.34 17.40 75.95 162.25

5/10/2022 17.20 43.09 31.68 18.35 4.61 0.30 14.79 60.34 131.32
5/11/2022 15.95 42.32 30.28 18.03 4.52 0.36 12.89 67.04 146.36
5/12/2022 15.12 41.53 29.13 18.15 4.38 0.20 9.58 39.05 7.73
5/13/2022 6.57 26.52 20.49 14.19 4.49 0.30 9.14 39.05 7.73
5/14/2022 4.22 22.28 18.76 13.94 4.84 0.50 10.58 83.02 172.37
5/15/2022 4.22 22.60 18.81 13.46 4.63 0.13 9.27 63.33 146.58
5/16/2022 4.37 22.71 18.45 14.19 4.71 0.17 8.42 96.47 210.33
5/17/2022 4.18 22.74 18.38 13.55 4.66 0.27 8.22 116.90 272.15
5/18/2022 4.21 22.67 18.51 13.22 4.82 0.35 12.88 94.48 209.70
5/19/2022 4.33 22.78 18.89 12.83 4.49 0.33 10.99 105.60 220.58
5/20/2022 4.24 22.56 18.65 14.07 4.50 0.21 11.50 102.93 208.54
5/21/2022 4.41 22.94 18.73 13.18 4.41 0.17 10.01 138.12 265.88
5/22/2022 4.14 22.76 18.94 13.34 4.78 0.04 13.00 91.65 179.02
5/23/2022 4.56 23.55 18.51 13.64 4.53 0.53 23.66 103.26 132.73
5/24/2022 4.20 22.73 18.99 14.36 4.13 0.23 9.85 19.58 73.76
5/25/2022 4.21 22.38 18.65 13.72 4.37 0.30 10.90 19.66 91.82
5/26/2022 4.25 22.35 18.36 13.45 4.29 0.30 11.80 19.82 *
5/27/2022 4.30 22.57 18.61 13.08 4.51 0.16 6.25 20.03 *
5/28/2022 4.17 22.69 18.92 13.17 3.90 0.05 7.53 19.51 *
5/29/2022 4.24 22.65 18.67 12.73 4.18 0.15 7.99 19.77 290.01
5/30/2022 4.36 22.73 18.54 13.45 4.36 0.22 6.60 20.25 182.55
5/31/2022 7.07 26.19 20.89 15.08 4.48 0.25 10.72 33.67 166.16

Minimum 4.14 22.28 18.36 12.73 3.90 0.04 6.25 19.51 7.73
Maximum 17.20 43.09 31.68 19.27 4.95 0.53 23.66 138.12 290.01
Average 8.66 30.35 22.95 15.42 4.57 0.26 10.91 68.15 171.33

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
May-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

6/1/2022 4.17 22.30 18.61 12.83 4.42 0.28 7.83 19.52 163.64
6/2/2022 4.29 22.67 18.70 13.43 4.23 0.26 8.14 19.95 139.60
6/3/2022 4.24 22.64 18.77 13.28 4.53 0.23 9.16 51.66 124.66
6/4/2022 4.21 22.08 19.01 13.53 4.42 0.15 9.67 43.33 114.31
6/5/2022 4.21 22.54 18.69 13.97 4.16 0.15 8.38 37.07 133.90
6/6/2022 4.32 23.03 18.93 13.50 4.49 0.20 8.23 54.57 155.40
6/7/2022 4.28 22.94 18.58 13.42 4.38 0.12 8.44 49.07 222.99
6/8/2022 4.26 22.45 18.51 13.13 4.17 0.12 8.25 49.78 218.69
6/9/2022 * * * * 4.59 0.12 8.51 56.20 198.08

6/10/2022 * * * * 4.50 0.09 7.40 42.88 162.94
6/11/2022 * * * * 4.43 0.17 6.73 40.54 153.08
6/12/2022 * * * * 4.46 0.16 7.63 35.70 129.89
6/13/2022 * * * * 4.48 0.21 7.79 30.27 97.01
6/14/2022 * * * * 4.29 0.22 7.99 24.41 57.10
6/15/2022 4.43 22.49 18.32 13.29 4.36 0.15 7.55 20.74 66.01
6/16/2022 4.30 22.40 18.73 13.82 4.52 0.06 10.06 17.99 75.11
6/17/2022 4.20 22.93 19.08 13.45 4.51 0.25 9.29 16.59 14.74
6/18/2022 4.43 22.76 18.58 13.71 4.32 0.27 7.93 30.75 51.65
6/19/2022 4.15 22.51 18.61 13.35 4.45 0.16 4.44 16.94 48.89
6/20/2022 4.20 22.70 18.50 13.45 4.54 0.23 2.56 26.88 49.26
6/21/2022 4.21 22.46 18.67 13.13 4.34 0.16 * 18.69 49.34
6/22/2022 4.15 22.55 18.86 * 4.34 0.21 * 22.49 50.23
6/23/2022 4.17 22.43 18.28 * 4.62 0.29 9.12 44.03 58.50
6/24/2022 * * * * 4.32 0.15 9.11 41.15 *
6/25/2022 4.33 22.64 18.76 * 4.42 0.22 10.65 43.49 *
6/26/2022 4.11 22.43 18.86 * 4.23 0.21 16.45 35.26 *
6/27/2022 4.44 22.53 18.86 * 4.15 0.22 11.06 34.92 *
6/28/2022 4.21 22.92 18.97 * 4.40 0.20 9.01 34.22 *
6/29/2022 4.33 22.68 18.68 * 3.22 0.11 10.46 21.87 *
6/30/2022 4.36 22.43 18.86 * 4.20 0.16 7.67 13.12 *

Minimum 4.11 22.08 18.28 12.83 3.22 0.06 2.56 13.12 14.74
Maximum 4.44 23.03 19.08 13.97 4.62 0.29 16.45 56.20 222.99
Average 4.26 22.59 18.72 13.42 4.35 0.18 8.55 33.14 110.22

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Jun-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

7/1/2022 4.27 22.84 18.76 * 3.84 0.15 6.10 15.05 *
7/2/2022 4.31 22.61 19.09 * 3.95 0.11 6.71 23.07 *
7/3/2022 4.24 22.60 18.77 * 4.28 0.13 5.01 15.39 *
7/4/2022 4.36 22.37 18.70 * 4.32 0.18 6.61 31.18 *
7/5/2022 4.38 23.20 18.71 37.80 3.92 0.24 12.61 47.26 75.25
7/6/2022 4.50 22.86 18.25 36.58 3.77 0.25 21.13 50.11 80.14
7/7/2022 4.37 22.80 18.36 36.48 3.65 0.28 9.05 29.52 47.23
7/8/2022 4.37 22.58 18.60 36.12 4.33 0.09 7.15 32.99 52.80
7/9/2022 4.30 22.81 18.75 36.50 3.88 0.07 6.75 28.86 46.18

7/10/2022 4.23 22.94 18.76 36.71 4.14 0.03 4.47 34.13 54.61
7/11/2022 4.25 22.31 18.95 35.70 4.29 0.13 5.30 31.70 50.73
7/12/2022 4.39 22.45 19.03 35.93 4.10 0.28 5.60 * *
7/13/2022 4.20 22.86 18.59 36.59 4.24 0.30 7.22 * *
7/14/2022 4.24 22.53 18.68 36.05 4.17 0.71 9.76 28.94 46.26
7/15/2022 4.33 22.67 18.42 36.28 4.35 0.07 7.25 25.96 41.53
7/16/2022 4.32 22.72 18.58 36.35 4.09 0.10 5.21 44.87 71.79
7/17/2022 4.29 22.80 18.44 36.48 4.22 0.09 5.77 30.50 48.79
7/18/2022 4.52 22.66 18.44 36.26 4.01 0.15 8.07 18.79 30.06
7/19/2022 4.44 23.22 19.11 37.16 3.68 0.10 8.62 26.32 42.11
7/20/2022 4.09 23.15 18.36 37.03 3.85 0.14 7.94 18.50 29.58
7/21/2022 4.24 22.40 18.87 35.84 4.32 0.03 5.74 15.98 25.56
7/22/2022 4.39 22.56 18.75 36.10 4.25 0.13 5.42 25.31 40.48
7/23/2022 4.34 22.26 18.73 35.62 4.21 0.11 11.47 42.53 68.08
7/24/2022 4.37 22.71 18.78 36.34 4.52 0.09 7.08 30.80 49.26
7/25/2022 4.26 22.96 18.62 36.73 3.81 0.11 8.31 29.37 46.99
7/26/2022 4.34 21.95 18.84 35.12 4.31 0.04 5.80 15.25 24.42
7/27/2022 4.32 22.33 19.02 35.72 3.99 0.04 6.10 12.60 20.16
7/28/2022 4.20 22.74 18.56 36.25 4.48 * 3.90 12.18 19.48
7/29/2022 4.07 22.24 18.19 35.58 4.28 0.14 4.32 15.60 24.98
7/30/2022 4.43 22.90 18.91 36.63 3.96 0.08 4.31 20.21 32.31
7/31/2022 4.13 22.13 19.33 35.40 3.68 0.15 6.47 18.02 28.85

Minimum 4.07 22.28 18.19 35.12 3.65 0.03 3.90 12.18 19.48
Maximum 4.52 43.09 19.33 37.80 4.52 0.71 21.13 50.11 80.14
Average 4.30 30.35 18.71 36.27 4.09 0.15 7.27 26.59 43.91

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Jul-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

8/1/2022 4.28 22.31 18.69 35.70 3.79 * 3.02 15.31 24.50
8/2/2022 4.30 22.61 18.12 36.18 4.18 0.05 4.29 16.02 25.62
8/3/2022 4.21 22.84 17.85 36.54 4.37 0.13 6.25 24.74 39.58
8/4/2022 4.26 22.59 19.22 36.13 4.13 0.12 5.44 47.95 76.73
8/5/2022 4.31 22.41 18.91 35.85 4.34 0.08 4.71 30.79 49.26
8/6/2022 4.23 22.33 18.67 35.73 4.26 0.12 5.21 36.25 58.00
8/7/2022 4.25 22.58 17.95 36.12 4.12 0.11 4.01 31.86 50.94
8/8/2022 4.25 22.33 17.97 35.73 4.57 0.21 6.87 28.35 45.38
8/9/2022 4.36 22.75 18.45 36.41 4.35 0.16 5.19 36.26 58.00

8/10/2022 4.27 22.92 18.42 36.46 4.21 0.11 6.95 17.96 28.75
8/11/2022 4.10 22.83 18.12 36.46 4.12 0.17 4.87 20.48 32.75
8/12/2022 4.38 22.26 18.69 35.62 4.24 0.07 6.03 * *
8/13/2022 4.07 21.52 17.97 34.43 1.72 0.29 5.71 * *
8/14/2022 4.16 22.39 18.46 35.83 4.23 0.04 4.01 18.47 29.54
8/15/2022 4.28 22.87 18.91 36.60 3.62 0.01 7.57 48.43 77.46
8/16/2022 4.35 22.29 19.12 35.66 4.15 0.07 8.82 10.31 16.50
8/17/2022 4.31 22.52 18.53 36.04 3.92 0.08 6.92 9.63 15.41
8/18/2022 4.26 22.70 18.57 36.33 3.39 0.04 4.37 10.76 17.21
8/19/2022 4.29 22.38 18.48 35.81 4.19 0.05 4.26 13.70 21.87
8/20/2022 4.17 22.60 18.83 36.15 3.95 0.12 6.47 22.11 35.39
8/21/2022 4.27 22.33 18.71 35.72 4.16 0.04 6.77 22.47 35.94
8/22/2022 4.32 22.80 18.10 36.47 4.07 0.11 7.86 24.62 39.38
8/23/2022 4.13 22.24 18.86 35.59 4.07 0.06 15.76 13.34 21.33
8/24/2022 4.31 22.50 18.77 36.00 3.89 * 8.45 20.98 33.53
8/25/2022 4.34 22.53 18.43 36.03 4.27 0.38 23.41 27.48 43.94
8/26/2022 4.22 22.74 18.31 36.39 4.15 0.01 * 26.89 43.00
8/27/2022 4.39 22.72 18.79 36.35 4.21 0.05 * 33.52 53.61
8/28/2022 4.48 23.09 18.69 36.94 4.08 0.05 * 38.01 60.80
8/29/2022 4.40 22.80 18.47 36.47 4.27 0.13 * 43.24 69.20
8/30/2022 4.23 22.21 18.44 35.53 4.05 0.09 * 36.65 58.64
8/31/2022 4.44 22.48 19.59 36.01 * 0.14 * 33.09 52.94

Minimum 4.07 22.28 17.85 34.43 1.72 0.01 3.02 9.63 15.41
Maximum 4.48 43.09 19.59 36.94 4.57 0.38 23.41 48.43 77.46
Average 4.28 30.35 18.55 36.04 4.04 0.11 6.93 26.20 41.90

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Aug-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

9/1/2022 4.20 22.25 18.65 35.60 4.30 0.11 * 21.19 33.88
9/2/2022 4.28 22.65 18.83 36.25 4.21 0.08 * 27.74 44.37
9/3/2022 4.11 22.54 18.10 36.06 4.07 0.07 * 19.52 31.23
9/4/2022 4.27 22.83 18.77 36.53 4.13 0.11 * 12.72 20.35
9/5/2022 4.31 22.65 18.43 36.24 4.05 0.04 * 17.12 27.35
9/6/2022 4.24 22.74 18.45 36.38 4.23 0.16 * 24.47 39.16
9/7/2022 4.27 23.04 17.82 36.86 3.72 0.16 * 32.93 52.68
9/8/2022 4.22 22.73 18.33 36.37 4.21 0.20 * 47.66 76.25
9/9/2022 * * * * 4.30 0.20 * 51.00 81.58

9/10/2022 * * * * 3.53 0.08 * 34.08 54.53
9/11/2022 * * * * 4.10 0.05 * 37.99 60.78
9/12/2022 * * * * 4.16 0.10 * 21.80 34.86
9/13/2022 * * * * 3.56 0.07 * 14.53 23.23
9/14/2022 * * * * 4.30 0.11 * 17.28 27.63
9/15/2022 4.40 22.39 18.73 35.82 4.22 0.12 * 17.35 27.75
9/16/2022 4.27 22.97 18.72 36.74 3.90 0.12 8.10 12.03 19.22
9/17/2022 4.34 22.68 18.50 36.14 4.44 0.12 6.75 24.08 63.24
9/18/2022 4.28 22.74 18.84 36.38 4.02 0.06 6.35 27.09 68.69
9/19/2022 4.27 22.81 18.78 36.49 4.22 0.13 8.39 40.63 92.47
9/20/2022 4.32 22.67 18.73 36.27 4.09 0.20 7.04 37.47 65.10
9/21/2022 4.29 22.15 18.92 35.43 3.60 0.36 * 31.88 37.08
9/22/2022 4.25 22.79 19.04 * 4.24 0.12 * 24.19 17.53
9/23/2022 4.31 22.92 18.44 * 3.79 0.34 6.84 28.52 15.47
9/24/2022 * * * * 3.31 0.67 32.14 28.10 *
9/25/2022 4.46 22.38 18.89 * 4.00 0.32 8.44 30.00 *
9/26/2022 4.34 22.52 19.02 * 4.17 0.11 6.03 32.61 *
9/27/2022 4.33 22.91 19.01 * 4.23 * 5.44 29.34 *
9/28/2022 4.28 22.69 18.48 * 3.80 0.18 5.87 39.58 *
9/29/2022 4.31 22.60 19.01 * 4.33 0.14 6.08 42.68 *
9/30/2022 4.31 22.88 18.94 * 4.28 0.24 8.18 53.68 *

Minimum 4.11 22.15 17.82 35.43 3.31 0.04 5.44 12.03 15.47
Maximum 4.46 23.04 19.04 36.86 4.44 0.67 32.14 53.68 92.47
Average 4.29 22.67 18.67 36.24 4.05 0.16 8.90 29.31 44.11

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Sep-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency         :    
Month& Year                   : 
Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

10/1/2022 4.41 22.32 18.65 35.72 3.91 0.55 9.50 66.87 111.58
10/2/2022 4.34 22.56 18.05 36.08 4.03 0.06 6.75 36.81 71.44
10/3/2022 4.21 22.45 18.23 35.93 4.07 0.17 5.98 33.99 72.57
10/4/2022 4.26 22.53 18.36 36.04 4.32 0.21 11.64 41.00 85.22
10/5/2022 3.40 19.11 15.09 30.58 4.06 0.29 8.57 53.88 100.46
10/6/2022 0.98 8.67 4.77 13.87 1.74 0.19 5.53 22.81 37.62
10/7/2022 0.67 8.12 4.26 13.00 1.51 0.12 3.09 20.85 21.21
10/8/2022 1.72 9.82 5.82 15.58 1.19 0.22 4.97 15.26 17.50
10/9/2022 7.24 15.37 20.02 24.59 0.88 0.13 3.74 11.62 21.33

10/10/2022 7.34 15.02 20.18 24.03 3.52 0.11 3.41 30.87 27.78
10/11/2022 7.37 14.64 20.25 23.43 4.06 0.13 3.28 15.79 56.00
10/12/2022 7.37 14.64 20.25 23.43 4.06 0.13 3.28 15.79 56.00
10/13/2022 7.27 14.83 20.57 23.73 2.76 0.27 4.56 50.15 114.97
10/14/2022 7.55 15.06 20.21 24.09 2.99 0.26 4.43 58.47 129.54
10/15/2022 7.44 14.99 20.15 23.98 2.94 0.32 5.01 62.66 144.20
10/16/2022 7.43 14.68 19.63 23.49 2.95 0.40 4.48 61.40 134.06
10/17/2022 7.45 15.34 20.06 24.55 3.05 0.23 4.25 44.28 121.73
10/18/2022 7.62 14.88 20.23 23.81 2.96 0.28 4.31 43.89 145.83
10/19/2022 7.51 14.69 20.89 23.50 2.74 0.31 5.12 49.44 141.10
10/20/2022 7.44 14.86 19.89 23.79 2.89 0.33 5.32 48.87 136.39
10/21/2022 7.39 14.78 19.97 23.65 3.51 0.30 4.43 47.11 129.52
10/22/2022 7.23 14.82 19.77 23.71 3.17 0.35 5.33 65.79 159.95
10/23/2022 7.25 15.07 19.86 24.10 3.38 0.37 5.58 72.50 153.73
10/24/2022 7.13 14.44 20.04 23.11 3.72 0.36 6.43 103.75 189.43
10/25/2022 24.05 26.19 32.99 36.92 3.83 0.73 11.87 123.03 167.00
10/26/2022 27.68 30.97 38.40 38.22 3.85 0.67 7.40 120.15 179.36
10/27/2022 23.51 26.68 32.80 35.57 3.70 0.85 10.25 205.73 238.59
10/28/2022 23.63 29.87 34.57 34.15 3.88 1.03 8.58 167.89 211.46
10/29/2022 25.43 34.49 38.43 31.95 4.06 0.89 5.74 109.85 184.08
10/30/2022 25.78 33.77 38.30 30.64 3.85 0.81 6.11 97.12 176.94
10/31/2022 24.86 34.46 37.96 28.65 3.93 0.71 6.28 103.97 184.98

Minimum 0.67 8.12 4.26 13.00 0.88 0.06 3.09 11.62 17.50
Maximum 27.68 34.49 38.43 38.22 4.32 1.03 11.87 205.73 238.59
Average 10.23 19.04 21.89 26.90 3.27 0.38 5.97 64.57 120.05

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD
Oct-22
Shastri Nagar, Narnaul

MAIN    POLLUTANTS
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Monitoring Agency  :    ENVIRONNEMENT SA INDIA PVT LTD
Month& Year            : Nov-22
Name of City             : NARNAUL
Name of Station       : HSPCB MAHANDERGARH

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m3 µg/m3 ppb µg/m3 µg/m3 mg/m3 µg/m3 µg/m3 µg/m3

11/1/2022 7.28 14.82 19.82 23.71 3.36 0.44 4.66 74.88 242.43
11/2/2022 7.49 15.41 20.23 24.66 4.23 0.48 5.92 94.97 261.30
11/3/2022 7.35 14.27 20.09 22.84 4.43 0.75 6.03 162.15 240.49
11/4/2022 7.39 14.96 20.29 23.93 3.88 0.65 4.86 144.23 238.60
11/5/2022 7.41 14.33 19.91 22.92 3.67 0.58 6.08 134.35 220.34
11/6/2022 7.36 15.06 19.92 24.09 2.60 0.46 5.09 58.19 154.30
11/7/2022 7.51 15.15 20.28 24.24 2.89 0.36 4.55 51.55 148.31
11/8/2022 7.47 15.27 19.89 24.44 4.61 0.68 6.00 168.70 226.66
11/9/2022 * * * * 3.00 0.29 6.17 44.45 87.27

11/10/2022 * * * * 3.23 0.36 5.76 48.43 96.24
11/11/2022 * * * * 4.18 0.62 5.05 183.35 234.26
11/12/2022 * * * * 3.29 0.37 5.37 65.50 127.17
11/13/2022 * * * * 3.36 0.46 4.87 64.31 132.01
11/14/2022 * * * * 3.16 0.42 5.04 57.36 134.25
11/15/2022 7.31 14.80 20.36 23.68 3.62 0.92 5.83 71.82 161.70
11/16/2022 7.25 15.14 19.89 24.23 3.57 0.44 6.00 76.53 143.83
11/17/2022 7.25 15.03 20.63 24.05 3.12 0.35 5.67 51.31 122.36
11/18/2022 7.46 14.89 20.00 23.83 3.25 0.43 4.78 35.33 117.73
11/19/2022 7.47 14.63 19.89 23.41 3.03 0.40 4.80 59.18 145.38
11/20/2022 7.46 14.99 20.46 23.86 3.94 0.40 5.94 73.72 153.95
11/21/2022 7.24 15.60 19.95 24.94 5.29 0.52 * 84.92 147.29
11/22/2022 7.32 14.68 20.07 * 4.52 0.31 * 44.45 114.33
11/23/2022 7.44 14.56 19.55 * 4.32 0.29 4.83 35.40 105.36
11/24/2022 * * * * 4.40 0.39 4.99 38.40 *
11/25/2022 7.34 15.05 20.25 * 4.69 0.52 4.55 61.48 *
11/26/2022 7.26 15.13 20.39 * 5.30 0.39 5.56 52.75 *
11/27/2022 7.45 15.34 19.79 * 4.58 0.52 4.96 63.17 *
11/28/2022 7.37 15.29 20.53 * 5.33 0.64 4.84 87.31 *
11/29/2022 7.63 15.06 20.12 * 5.70 0.65 6.25 101.55 *
11/30/2022 7.56 15.16 19.67 * 6.23 0.62 5.04 97.30 *

MINIMUM 7.24 14.27 19.55 22.84 2.60 0.29 4.55 35.33 87.27
MAXIMUM 7.63 15.60 20.63 24.94 6.23 0.92 6.25 183.35 261.30
AVERAGE 7.39 14.98 20.09 23.92 4.02 0.49 5.34 79.57 163.29

Note : Above Data is average from  07:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board
Continuous Ambient Air Quality Monitoring Report                                                                                                      

MAIN    POLLUTANTS
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Monitoring Agency         :    

Month& Year                   : 

Name of  Station & City :

Parameters/Units NO NO2 NOX NH3 SO2 CO O3 PM2.5 PM10

Months µg/m
3

µg/m
3

ppb µg/m
3

µg/m
3

mg/m3 µg/m
3

µg/m
3

µg/m
3

01-12-22 8.51 17.15 23.56 27.43 11.06 1.70 8.22 146.80 257.80

02-12-22 8.04 19.12 22.83 30.59 8.87 1.01 8.68 151.90 271.00

03-12-22 8.18 20.36 20.51 32.58 10.78 0.97 7.61 150.00 265.70

04-12-22 8.60 18.45 22.85 29.52 12.25 1.75 7.99 186.00 286.70

05-12-22 8.08 17.40 23.16 27.84 9.19 0.96 7.78 142.60 205.10

06-12-22 8.26 16.40 23.14 26.25 7.69 0.72 10.49 113.10 171.70

07-12-22 8.20 17.62 23.31 28.19 8.71 1.05 9.89 118.80 186.00

08-12-22 8.24 18.22 24.43 29.14 8.83 1.38 8.38 307.70 319.50

09-12-22 8.03 16.72 22.24 26.75 11.68 2.20 8.52 133.10 367.90

10-12-22 8.37 17.05 21.32 27.28 7.86 0.92 9.47 109.20 187.00

11-12-22 8.53 17.17 21.79 27.47 6.22 0.57 6.50 84.40 149.30

12-12-22 8.09 16.89 23.26 27.01 7.90 0.84 9.36 62.10 145.00

13-12-22 7.96 17.77 21.62 28.43 8.15 0.64 7.90 83.50 175.00

14-12-22 8.21 17.17 23.39 27.48 6.36 0.46 8.91 45.70 125.10

15-12-22 7.80 17.78 22.81 28.45 7.34 0.66 9.25 37.40 139.00

16-12-22 8.38 17.12 22.57 27.39 9.28 0.80 6.70 59.80 197.50

17-12-22 8.83 17.74 22.73 28.38 9.57 1.15 7.31 69.20 179.70

18-12-22 8.19 17.98 22.67 28.77 7.12 1.81 9.34 87.70 192.20

19-12-22 8.19 16.91 23.21 27.06 13.06 1.22 9.32 126.40 256.90

20-12-22 7.88 21.22 22.89 33.94 10.78 1.25 16.48 148.10 258.80

21-12-22 8.26 17.54 23.68 28.06 10.79 1.07 8.10 114.50 230.80

22-12-22 8.18 17.02 21.70 27.22 12.72 1.42 4.85 159.30 207.80

23-12-22 8.71 17.23 22.09 27.56 7.64 0.81 7.49 103.90 145.40

24-12-22 8.34 17.51 21.43 28.00 9.24 0.86 7.77 110.30 127.00

25-12-22 8.27 15.82 22.76 25.31 6.93 2.24 9.93 84.80 139.80

26-12-22 8.00 18.38 21.85 27.96 9.60 1.35 9.83 * 168.60

27-12-22 8.43 17.81 22.38 28.49 12.21 1.11 8.63 177.20 211.90

28-12-22 8.18 17.42 21.87 27.88 10.44 0.93 6.80 98.90 190.20

29-12-22 8.45 17.74 22.34 28.38 9.59 0.79 6.93 104.70 191.60

30-12-22 8.53 18.33 22.34 29.33 13.65 1.23 46.60 231.10 289.20

31-12-22 8.48 17.82 21.22 28.51 6.78 0.77 11.69 150.60 184.00

Minimum 7.80 15.82 20.51 25.31 6.22 0.46 4.85 37.40 125.10

Maximum 8.83 21.22 24.43 33.94 13.65 2.24 46.60 307.70 367.90

Average 8.27 17.71 22.51 28.28 9.43 1.12 9.89 123.29 207.20

MAIN    POLLUTANTS

Note : Above Data is average from  06:00 morning  for that day ending at next  06:00 morning

Haryana State Pollution Control Board

Continuous Ambient Air Quality Monitoring Report                                                                                                      

ENVIRONNEMENT SA INDIA PVT LTD

Dec-22

Shastri Nagar, Narnaul
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Annexure-10

List of stone crusher closed by Board
Sr. No. Name of Stone Crusher Remarsk

1
Sadashiv Stone Crusher, Kila no. 76/5, 70/21, 77/1,2 khewat no. 
6, khatoni no. 18 Vill-Garhi Khudana, Distt-Mohindergarh

Closed by 
Board

2
SHREE KRISHNA STONE CRUSHING MILLS, Kila No. 98(20/1), 
19,18(2/2), 23(2/1) VILLAGE ZERPUR, DISTRICT-MOHINDERGARH

Closed by Board

3
Bajrang Stone Crusher, Khewat No. 121, Khatoni No. 148, Khasra 
No. 53 total 260 kanal 15 marla Vill.-Faizabad, Narnaul

Closed By Board

4
Bhagwati Stone crusher, Kita no. 45//8/2/2, 9/1, 10/1, Vill. 
Mandlana, Distt-Mohindergarh  

Closed by Board

5
Karota Stone Grinding, Khewat no. 32, khatoni no. 64, kila no. 
12//20 (9-0), khewat no. 33, Khatoni no. 65, kila no. 13//16( 6-
12)  Vill-Karota, Narnaul, Distt-Mohindergarh 

Closed by Board

6
Deepak Construction Co., Khasra No. 211, Vill Raghunathpura, 
Distt. Mohindergarh

Closed by Board

7

Jai Maa Kamakhaya Industries (Superb Star Promoters Private 
Limited), Khewat No. 20, Khatoni No. 22, Kila No. 30//3 (5-16) & 
4(3-16)  Vill-Gangutana, Nangal Chaudhary Distt-Mohindergarh

Closed By Board

8
Shree Balaji Stone Crusher, Kila no. 19/2, 9, 10, 11/1, khewat no. 
4,5,6 Village Jainpur, Narnaul Distt.- Mohindergarh

Closed by 
Board

9

Dev Shri Krishna Stone Crusher, Khewat No. 31, Khatoni No. 34, 
M.No. 98, Kila No. 20/3 & 21 (8-16) Khewat No. 68, Khatoni No. 
83, M.No. 98, K.No. 15/2 & 16(13-6), Khewat No. 70, Khatoni No. 
85, M.No. 99, Kila No. 24/2 & 25 (12-0) Total 32 Kanal 12 Marla 
Vill-Zerpur, Distt-Mohindergarh

Closed by 
Board

10
Sheetla stone Crusher, Khewat no. 16, khatoni no. 46, 48 kila no. 
8/15, 16 ) 16 kanal 12 marla Vill. Bakhrija, Narnaul, Distt. 
Mohindergarh

Closed by 
Board

11
Jai Mata Di Stone Crusher (FormelyJagdamba Stone Crusher), 
Khewat no. 16, khatoni no. 48, kila no. 7/19,20 Vill. Bakhrija, 
Narnaul Distt-Mohindergarh

Closed by 
Board

12
Chhawri Stone Crusher, Khewat No. 9, Khatoni NO. 38, M.No. 8, 
Kila No. 7/2 & 8/1 at Vill-Bakhrija, Narnaul, Distt-Mohindergarh

Closed by 
Board

13
Shree Ganpati Stone Crusher, Khewat No. 12, Khatoni No. 41, 
Mustkil & Kila No. 8//2/2 (4-8) & 8//3/1 (5-4) Vill. Bakhrija, P.O 
Dholera, Narnaul Distt-Mohindergarh

Closed by 
Board
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Annexure- 11

List of Mineral Grinding units closed by Board
Sr. No. Name and address of the unit Remarks

1 Ashoka Minerals , Rect//Kila No. 40//4 in the rvenue state of Vill- Bayal, 
Narnaul:-

Closed by 
Board

2 RADHEY RADHEY MINERALS Khewat No. 319, Khatoni No. 397, M.No.- 
64, Kila No. 16 min West (6-2) & 17 min East (5-18) at Vill-Bayal, Nangal 
Chaudhary, Distt-Mohindergarh

Closed by 
Board

3 Rama Minerals Company, Khewat No. 376, Khatoni No. 479, Mustil/ Kila 
No. 72//22 (8-0), Bayal, VPO-Narnaul 

Closed by 
Board

4 Rathi Mineral & Chemicals, Khewat No. 23, Khatoni No. 47, Mustil No. 74, 
4/1, 7/2 (1-4), 8 (0-8) Bayal, Narnaul

Closed by 
Board

5 BABA JHOPRI WALA MINERALS, M.No. 40, Kila No. 1 (7-0) & 10 Min 
East (1-0) at Vill-Bayal, Nangal Chaudhary, Distt-Mohindergarh

Closed by 
Board

6 SANWARIA INDUSTRIES, Vill-Bayal, Nangal Chaudhary, Distt-
Mohindergarh

Closed by 
Board

7 HARE KRISHNA MARBLE and MINERALS, Khewat No. 274, Khatoni No. 
338, M.No. 34, Kila No. 13 (8-0) Vill-Bayal, Nangal Chaudhary, Distt-
Mohindergarh

Closed by 
Board

8 SK MINERALS,  Khewat No. 321, Khatoni No. 399, M.No. 90, Kila No. 11 
(7-8) Vill-Bayal, Nangal Chaudhary, Distt-Mohindergarh

Closed by 
Board

9 SHREE SHYAM HANUMAN MINERALS, Khatoni NO. 48, Khewat No. 24, 
M.No. 74, Kila No. 3 Min North (7-15) at Vill-Bayal, Nangal Chaudhary, 
Distt-Mohindergarh

Closed by 
Board
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HARYANA GOVERNMENT

ENVIRONMENT AND CLIMATE CHANGE DEPARTMENT

Notification

The l lth November, 2022

No. l6110/2015-3Env.- Whereas, article 48-A of the Constitution of India inter-alia envisages that the State

shalI endeavor to protect the environment;

Whereas, it is necessary and expedient to take immediate steps under sections 5 and 7 of the Environment
(Protection)Act, 1986(Central Act29 of 1986)andsection lgoftheAir(PreventionandControlof PollutionAct,
198 I (Central Act 14 of l98l) and rules framed there under to maintain ecological balance in the State to prevent

environmental degradation and to avoid human health hazards;

And Whereas, the State Government has already taken a decision to maintain ecological balance keeping in

the view industrial development and also to maintain the quality of environment and to avoid health hazard for the

residents ofthe area;

And Whereas, as per Haryana Government, Environment Department, notification No. S.O. l2lc.A.29l
1986iS.5 and712016, dated the llth May,2016, directions were given for stone crushing units in regard to siting

criteria norms as per Schedule I, emission norms and pollution control measures requirement as per Schedule II,
identification of zones and availability of sites as per Schedule III and procedure for establishment and operation in

identified zones as per Schedule IV;

Now, therefore, in exercise of the powers conferred by section 5 of the Environment (Protection) Act, 1986,

(Central Act 29 of 1986) read with Government of India, Ministry of Environment and Forests, Department of
Environment, Forests and Wildlife, Notification No. S.O. 152 (E), dated the lOth February, 1988 and in pursuance of
the provisions of section 7 of the said Act and rule 4 of the Environment (Protection) Rules 1986, and supersession of
the Haryana Govemment, Environment Department, Notification No. S.O. lzlc.A.29ll986lSs. 5 and 712016 dated

llth May 2016, The Governor of Haryana hereby proposes to issue the following directions for establishment of
stone crushers in regard to siting criteria norms as per Schedule I and emission norms and pollution control measures

requirement as per Schedule II;
Now, therefore, in exercise of the powers conferred under clause (a) of sub-rule (3) of rule-4 of the

Environment (Protection) Rules 1986, notice is hereby given that draft of notification shall be taken into

consideration by the Govemment on or after expiry of a period of thirry days from the date of publication of draft

notification in the Official Gazette, together with objection or suggestion, if any, which may be received in the office

of all the Additional Chief Secretary to Government, Haryana, Environment Department, Chandigarh from any

person with respect to the notification:-

SCHEDULE I

NORMS FOR SITING OF STONE CRUSHERS IN HARYANA

Serial No.

I

Criteria

2

Distance in
KM

3

I Minimum distance required from the nearest National Highway and State Highway 0.5

2 Minirnurn distance required from the lirnits of National Capital Territory of Delhi 5.0

., Minimum distance required from the limits of nearest Municipal Corporation of the

same district.

2.0

4 Minimurn distance required from the nearest Town/City/Municipal Limits 1.0

5 Minimum distance required from the nearest Village Phirni. In case if there is no

phirni then the distance be measured from abadidehand in case of be-chirag revenue

estate (to be certified by the Tehsildar concemed), actually on the spot, the distance

will be measured from the nearest inhabited revenue estate.

0.5

6 Minimum distance required from any land recorded as forest in Government record
(revenue or forest department) except strip forests / plantation alongroads, canals,

railway lines and bunds.

0.25

Annexure-13
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Serial No.

I

Criteria

)

Distance in
KM

3

7 Minimum distance required from approved water supply scheme open to sky of 20 KL
capacity

1.0

8 Minimum distance required from any indoor health troatment unit catering to 25 or

more bed for catering indoor patients

1.0

9 Minimum distance required from National Parks, Wild Life Sanctuaries and

Conservation Reserves

2.0 g.rP)

1.0 (wLS)

l0 Minimum distance required from education institutions 0.5

u Minimum distance required from any mining area / hillock 0.5

The following directions are also given in respect of above said Schedule:

(i) All distances, unless specifically mentioned above, except the distance from village, are to be measured as the

crow flies from the nearest boundary ofthe land ofthe stone crusher to the periphery ofthe feature concerned.

(ii) In case of villages where any hill / hillock / mountain fall between the individual stone crusher and the village,

the distance criteria from the village shall be considered along the shortest line of hill / hillock / mountain, with

the condition that there should be a minimum of 300m distance from the foot of the hill / hillock / mountain

for safeguarding the environment and the decision in this regard shall be taken on case to case basis

considering the local environment.

(iii) The existing, approved crusher zones and their extension shall not be affected by the above siting minimum

distance criteria as the feasibility of heaving a conglomeration of stone crushing units in conjunction with the

above siting criteria may not be possible. The above mentioned siting criteria shall only be applicable to stone

crushing unitr to be established in the area outside the existing, approved crusher zones or their extension.

(iv) The crusher zones shall be identified and approved by the Mining and Geology Department, after taking

concurrence from all the stakeholder Depaftments and Haryana State Pollution Control Board.

(v) No stone crushing unit shall be allowed to be set up or operate outside the identified crusher zones in

Faridabad, Palwal (earstwhile Faridabad District) and Curugram Districts.

(vi) In case, eco sensitive zone of a protected area like National Park, Wild Life Sanctuary or Conservation

Reserve is notified having restrictions for a distance of more than one / two kms, as the case may be, then the

same shall be adhered to.

(vii) The distance of the stone crushers from various prescribed locations shall be certified/verified by the

concerned Tehsildar and for the forest land the report regarding the siting distance shall be taken from the

Divisional Forest Officer concerned. The Regional Officer of the Board concerned, shall verifu distances of
the prescribed locations other than those verified by Divisional Forest Officer or Tehsildar'

SCHEDULE II
EMISSION NORMS AND POLLUTION CONTROL MEASURES REQUIREMENTS

Item I
Pollution Control Pa rameters:

The suspended particulate matter (hereinafter referred to as SPM) measured between 3 meters and 10 meters

from any pro..ir equipment of a stone crushing unit shall not exceed 600 micrograms per cubic meter. The

measuremints of SPM are to be conducted as per Environment (Protection) Act, 1986 (Central Act29 of
1986) and rules made thereunder.

Item II
Pollution Control Measures:

The fotlowing pollution control devices and measures are required to be installed and operated as mandatory

obligation bylhe stone crushing units under the Environment (Protection) Rules, 1986, namely:-

l. Dust containment cum suppressing system for the equipment in the form of covered sheds and

sprinklers;

2. All existing stone crushers shall ensure additional air pollution control measures like laying of tiles in

the entire irea of the unit, fully covering their conveyors and installing fogger machines in their units,

within a period of one year of issuance of the notification.
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3. Construction of approved wind breaking wall of at least 50 meter length and minimum l6 feet height

alongwith provision of telescopic chute to ensure that the crushed material from the nod is released

from a point which is at least 2 feet below the height of the wind breaking wall. The wall shall be

structurally sound and shall cover the vulnerable abadi side ofthe crusher unit.

4. Construction and maintenance of metalledroads for vehicular movement within the premises of the

crushing units or within the zone housing the stone crushing units as approved by the Haryana State

Potlution Control Board at the time of grant of Consent to Establish,

5. The metalled roads to be provided either individually within the premises or jointly by the crushers in

the approved crusher zones will be as determined by Haryana State Pollution Control Board in

consultation with Engineer-in-Chief, Public Works Departrnent (Bridge & Road). These roads shall be

constructed as per satisfactory specifications ofconstruction and maintenance. Haryana State Pollution
Control Board will have the authority to cancel continued operation of stone crusher in zone or isolated

sites or premises within zones where such metalled roads are not satisfactorily constructed or

maintained individually or jointly as applicable to the area in question.

6. Regular cleaning and wetting of the ground within the premises and the remaining enclosure of the

crushing units and the zone where the unit is situated

7. All stone crushing units shall provide a green belt along the periphery having avenue plantation of two
rows after approval of plantation plan by the Divisional Forest Officer concerned. Till plantation within

the premises is fully developed, the project proponent shall erect a barrier/barricade along the periphery

to contain the dust emissions. Such barricade should completely enclose the premises from all sides and

may be either a boundary wall or of flexible cloth (tarpaulin etc.) or a combination of two. The height

ofthe barricade shall not be less than the height ofthe highest tip ofthe conveyor belts.

8. The stone cnrshing units shall provide at least 50 number sprinklers alongwith a water storage facility
of minimum l0 kiloliter capacity. Furtherthey must sprinkle at least l0 kilolitre of water per day for a

stone crushing capacity of 100 tones per day and pro rata accordingly for higher capacity crushing

units.

9. In order to ensure the regular operation of sprinklers system, the stone crushing units shall provide inter

locking system alongwith separate energy meter having load survey and demand features.

10. A log book, containing the daily data, as recorded by the energy meter for the consumption ofenergy

by such pollution control measure be made available to the Haryana State Pollution Control Board or its

authorized officers immediately on its demand on the spot or within a period of three working hours

thereafter at the most;

ll. The stone crushing units shall obtain raw material only from legal sources and will have exclusive

contract with tegitimate mining lease holders and will submit complete data relating to the sources and

quantity of raw material utilized and exploited by the stone crushing units alongwith production data,

taxes and duties paid as applicable thereon under the law ofland;

12. A green belt along any approved zone shall be for a depth ofalteast 100 meters or along the periphery

of the crusherzone with minimum l0 rows of such trees in the direction of the depth of the green belt.

The spacing of such trees along the periphery shall not exceed 8 meters along the periphery. The nature

oftrees to be planted and their protection measures required for such tree plantation shall be subject to

the approval of the concerned Divisional Forest Officer. The responsibility for the planting and

maintaining of green belt shall be collectively with the stone crusher association of all the stone

crushing units operating in the zone and in case the association fails to ensure the compliance of the

norms, the operation of all the crushers in that zone shall be suspended by the State Pollution Control

Board till the compliance is made in this regard.

13. No stone crusher will be allowed to be set up in choe, steam or river bed within their flood protection

embankments.

14. Consent policy orders dated the 6th March, 2014 of the Haryana State Pollution Control Board notified

on 15th April,2014 as amended from time to time shall also be applicable for obtaining consent to

establish and consent to operate under Water (Prevention and Control of Pollution) Act, 1974 (Central

Act 6 of I 974) and Air (Prevention and Control of Pollution) Act, 198 I (Central Act l4 of 198 I )

Item III
Requirement of Land

Every new stone crushing unit whether in approved zone or outside, must possess and operate in a minimum

area of one acre of land, if it has only one set of machinery and at least 1.5 acre of land if it has more than one

57



4252 HARYANA COVT. GAZ. (EXTRA.), NOV. t1,2022 (KRTK. 20,1944 SAKA)

set of machinery. In case land is taken on lease, then the lease should be registered with revenue authority and

if the land is taken on lease from Panchayat then it should be with the written permission of the Principal

Secretary to Govemment Haryana, Panchayat and Development Department. The lease period shall not be less

than seven years and shall be inevocable.

Item IV
Resolving the issues relating to subsequent introduction of new establishments, affecting the existing stone

crushers

In those instances, where, due to subsequent introduction of a new establishment requiring the siting norms

(a new road, a new notified forest, an expanded Municipal area, a new education institution, a new Health Care

Facility, etc.), compelling the existing stone crusher units to be shifted, the fact that in the modern, expanding

and developing urban / rural mapping, it is unavoidable to introduce the above mentioned establishments for

the over-all development and modernization of the society, is recognized, but the crusher units which have

established themselves have to face shifting involving considerable cost. It is, therefore, mandatory for all the

stone crusher units to take an NOC from all the Departments concerned, before their establishment that there

would be no additional siting norm requiring establishment, at least for the next five years in the area under

question which might affect the proposed stone crushing unit, and in case, if under unavoidable circumstances,

such establishments are allowed, necessary precautions shall be the responsibility of the new establishment as

well, besides imposition of additional pollution control measures on the stone crusher unit. Thus, the consent

shall be renewed after every five years, only after taking the necessary NOC and undertaking from the crusher

unit concerned. Further, in cases, where the new establishments requiring siting parameters have been

introduced subsequently, half of the distance criteria for such units, along with the stringent norms of Air
Pollution Control M.urure. (APCM) for the unit shatl be considered, on case to case basis. Those units, which

are not even meeting the half earmark shall need to be relocated, within a period of one year.

VINEET GARG,
Additional Chief Secretary to Governrnent Haryana,

Environment and Climate Change Department.

9970-{ S -H G.P. Pkl
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